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6*~S~ 
OA 29, 67, 87, 113, 1.26, 137, 181, 212, 266, 268 1  
269,277,.281, 299, 300, 301, 302, 303, 319, 325, 
326, 327, 328, 329, 331, 333, 3.44, 345, 346, 347, 
348, 350, 351, 352, 353, 354, 355, 356, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 370, .371,372, 
373, 380, 381, 38, 386, 388, 390, 392, 393, 394, 
395, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of2013. 

Fhursday, this the 6t1  (lay of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr. K.George Joseph, Administrative Member 

0A29/2013 

C.I-l. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath F-louse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

'I'.P.Latheef 
S/o Atteka 
Th'iruvathapura, Kiltan Island, 
Union Territory of' Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
illage (Dweep) Panchayath 
i1tan Island, Union Territory of Lakshadweep-682 558 

* 

/ 
\4 ' 	. 

Applicants 
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The Exedütive Officer 	 . 
Village (Iveep) Panchayath 	 14 

Kiltari Island, Union TerritOry of Lakshadweep-682558•. 

The Principal 	 . 
GovérnrnentSenior Secondary School 
Kiltan island 
Union Territory of Lakshadwee.p-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013 

See di koy a. M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

2. 	Maisha.T. 
S/6K.idavu Kornalarn 
Thenakkal House, Kiltan Island 
Ution Territory of Lakshadweep-682 558. 

 Abdulla A.P. 
S/o Khalid 
AlHiapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

 Rai. 
S/ 	yth .Koya 
Puthi'athkkila 111am, Kiltan Island 
JiiTriitory of Lakshadweep-682 558. 

 S'dMuhamrned Koya C.1-I. 
S/.Muth.ikoya 
Charnayath House, Kiltan Island 
Urion Territory of Lakshadweep-682 558. 

 Raieek Khäji I-I.M. 
S/p. 	bdul 	ehrnan 	F 

Aliyai F-louse, Kiltan Island 
Jniorleiiitory oil akshadweep-682 558 	 Applicants 

(Byvocae MrShabu 'reedharan) 

F 	 Versus 



S 
I 	Union Teriitoiy of Lakshadweep reptesented by 

the Administrator, Kavarathi Island-682 555 

2 	The irectoi of Panchayath 
Union Terntory of Lakshadweep 
KàváráthiIsland-682 555 

3. 	The Chairperson 
VlIáge (D'eep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
K.jltari Island. 
Union Thrritory of Lakshadweep-682 558 

(By Advote: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3 	6A87/2013 

Abdul Salarn PP., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
Lak shad weep. 

2. 	SjidJhan, age 33 
$Isid;uhrnmed 

Kiltan Island 
Llsd4b. 

(By Ad;ó(ie: Mr.Pratap Abraham Varghese) 

Versus 

1. 	The Administrator 
Uiion Territory of Lakshadweep 
Kavarathi -682 555 

2.TfJDi rqtor, Department of Science & Technology 
alhd/eep Administration, 

Kd.àjãthIslaiid682 555 

Respondents 

Applicants 

3. 	S 	Officer 
6tit Warden 

/.., 
Depaitment of Environment and Forest, 

47 0 1ltan Island?'  Jakshadweep-682 558 

i4 4.) fl)e Chaiperson, Village (Dweep) Panchayath 
Kltan Island, Lakshadweep-682 558 

/ 
Respondents 



• 	 ' 

.4 

(By Avocate: 	'(Mr.S.Radhakrishnan (RI,2 & 3) 
	 S 

S  (Mr.R.Ramdas - R4) 

4. 	OA 113/2013 

I. Mutiiukoya T.P. 
S/o Kidave Haji 
Thirivathapurá, Kiltan, Lakshadweep. 

SaRhP. 
S/b Ibrahirn ° Haji 
Paridara, Kiltan, Lakshadweep. 

\'aèoobP.K. 
Sb Subair.A. 
Punnaldad, Kiltan, Lakshadweep. 

AliMohamnied 
Sb Attaka, Al iyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
$/b.Sayed Muhammed P.K. 
Arakkalapura, Kiltan, Lakshadweep, 

A. 
%Ki:daeT.P. 
146i.Kiltan,:Lakshadweep. 

Muiaiivar 
/o Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

8atharC.1-I. 
S/d'MoharnnRed P. 
Chadipura, Iijtan, Lakshadweep. 

RáhernPH' 
v , 

Pakkyocth 1dtan, Lakshadweep 

0. fhLeed P T 
'S/o 1Kunhi Haji, Pallithithiyoda, 

--K1tan, Lakshadweep 

'Byote Ms Daisy I Daniel) 
0 . 

S.. 	 :i•!$ 	/ ,: 	 V ersus 

Applicants 



The Administrator 
Union Territory of Lakshadweep 
I(•a\arath i.-6 82 555. 

2 	The Chairperson 
Village (Dwe.p) Panchayath 
KiItat-68258•, 

3 	The Employment Officer 
Kavàráthi, Lákshadweep-682 555 

IJ,Jrector of Pachayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village.(Dweep) Panchayat, Kiltan— 682 558 

	

6. 	Hrticultural Assistant 
Vi'llae (Dweep) Panchayat, Kiltan-682 558 

(By Adv;ce: Mr.S.Radhakr1shnan-R1 ,3,4&5) 

	

S. 	OA 12620 13 

	

I. 	Asadu!laK.C. 
S2oYousuff 
Khnnichetta, Kiltan Island 
UT of Lakshd:adweep-682 558 

	

2. 	Kunhi.M, . 	
Sio.Aiibukoy 
Majdubiiii'ei jKi Itan Island 
JTOfLakstddd'weep-682 558 

S.
3 	Naai 1< 

/oMohammei 
korna -*l,a 

. i 
	Kil . t'a* n Island 

d'T04kshdadwcep-682 558 

	

j4. 	P.P. 

	

I 	Sb dldamsa 
Pithenpura,Kiltan Island 
UT olLakshdadweep-682 558 

< 	 a eekP. P. 
. o Chádan' 

	

( 	\ 	PiiathiiUia Kiltan Island 

, 	
) ;UIF of kshdadweep-682 558 

	

\: 	 i. 	j,, 	. 	''.......... 

\ 	
: 

Respondents 
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6. 	KUflhi:K.P. 
Sb Pukoya 
Kattmpa1ly, KJtan Island 
UT o1Lakshdalweep-682 558 

7 	Abdul Kasim P V 
S/O. Muncei 
Pnthnweli,.Kiltan Island 
UT ôfLakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

V ei.sus 

I. 	Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Iiiictor of Panchayath 
Union Ieiiitory of Lakshadweep 
Kav.rathiis1arid-682 555 

The Chairperson 
\/il!ae (wee) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

<The Executive Officer 
yillage(Dvep) Panchayath 
Ki ltar island, Union Territory of Lakshadweep-682 558 

5 	The Environment Warden 
Department of Envii onment and Forest 
Zonal Office, Kiltan Island 
Union 1 ci Iltoly of Lakshadweep-682 558 	 Respondents 

(By Advocate 	(Mr.S.Radhakrishnan (RI ,2,4 & 5) 

6 	OA 137/2013 

1. 	Jalaludheen 
Sbo Shaik Poovalap 

I 	oovila.p House, Kiltan Island, 
1thee682 558. 

/. 
/ S/' 	\Kqsliyod, Kiltan Island, 

\ ° JèfLákshadwecp-682 558. 
1 ( 1/ 

 Q.  
I: .' 	.-. 

'- 

S 
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Ibaithul1à T.K. 
S/Ø Ahaifed 
1hrka1 1-louse, Kiltan Island, 
UT bi.Lrashadweep*682  558. 

Ameerali A.P. 

S/O Syed Mohammed 
• . 	Arakalapura House, Kiltan Island, 

UT o1Lkshadweep-682 558. 

Ismail T 
SiO Yusuf 
Thol iyoda 1-loLise, Kiltan Island, 
UT oftakshadweep-682 558. 

Syed.Mohammed Koya K.P. 
S/b Mohamiyied 
Kanjipura I-lOuse, Kiltan Island, 
Lii of Lakshadweep-682 558. 

Kasirnkoya C.H. 
So Muthukoya 

•Amrnipt.ira I-louse, IKiltan Island, 
UJ' of Lakshadweep-682 558. 	 Applicants 

(By Advocte: Mr.  Shabu Sreedharan) 

• 	 Versus ......... 

I.nin.try 
th 	

of Lakshadweep represented by 
Abninisti'ator, Kavarathi Island-682 555 

]he iectorfPanchayath 
1Jiiion Territory of Lakshadweep 
Kavarathi Islànd-682 555 

The cba.iron 
VilIage.(Ivep) Panchayath 
Kiftai Js!:rrd,i jnion Territory of Lakshadweep-682 558 

Theiectti!Officer 
Villë(wee) Panchayath 
KiItri Island; Eiriion Territory of Lakshadweep-682 558 

The Issistaht Engineer 
D '- 

. , .Ilctrica1 Sub Division 
Island 

\Unioh !ciiitoiy of Lakshadweep-682 558 	 Respondents 

'. 	•: 	I 	. 	;.: 	• 	• 

H 
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(By Advocate: Mr.Sadhakrishna (R1,2,4 & ) 

7. 	OA 181/2013 

Sadakthull.A, age 38 
S/o-KJnhi Ahammed 
Ajnad.  House., Kiltan Island 
La k shad e p. 

Nararu!La P.T., age 26 
Sb 5Kuhhi 
Pa1lihithiyo6,I-Iouse, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.aisy I. Daniel) 

Versus 

L 	The Administrator 
U rkipll Territory of Lakshadweep 
Kavarathi-682 555. 

2. 	'l'hé Chairperson 
\!lage.:(Dweep) Panchayath 
Ili 	55 .  

iibnchayat 
Qepartnt of Panchayath 
Ka")arathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (Rl& 3) 

8. 	O.ANo. 212/2013 

S 

Applicants 

Respondents 

PP. Havvabi, W/o. Abdul Salarn 
Labourer, Agricultural Department, 
Aâti tland,Riding at Pallipurarn 
Uriioh 'l cii itoiy of Lakshadweep, 

By Advocate:' Mr t Jaju Babu) 

( 	 lie Directorof Agriculture 
LJnion I"crritory of Lakshadweep 

\.cavaraui Isln - 682 
555. 

55 	

' 	 i • 	 • 

I-Jo use, 

Applicant 
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The Administrator 
Union Ter.ritorS1  of Lak.shadweep 
Kavaratti ISland. - 682 555. 

(By Advocate Mr. S Radhakrishnan) 

9 	0A266/2013 

I. 	SabhAli K::. 
Kuriyathiyocia House, 
Kiltan Island. 

C.P. Firoz. 
Chemmanam Palli House 
Kalpeni Island. 

KR Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

MC. Jaffer 
Paickipura House 
Ka1peni Isthnd. 

llabsa. A 
Alikorne House 
Kiltan Island. 

A.P. Naseerna 
Aynapura House, 
KavratFi Island. 

(By Aoca: Mr. JK.B. Gangesh) 

Versus 

I. 	The Adminitrator, 
Administration of the Union Territory 

fLakshadweep, Kavarathi —682 555. 
2. 	The Director (Services) 

Administration of the Union Territory 
of Lakshadweèp (Secretariat), 
Kavaratti - 682 555. 

-3 	Department QEnvironment of Forests 
WhionTèrri'tory of Lakshadweep, 
Kavaahi - 82 555. 

I. .. 	 - 

Respondents 

Applicants 

Respondents 
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(By Advocate:: Mr. S. Radhakrishnan) 

10 	OANo 268/2013 

M Nobj-6 11 	een 
Sb K C Sayed Mohammed 
Mu!ayam House, Agatti Island 
UnioiiIT'erritory, Lakshadweep, 

2. 	B.M. Mansoor. 
Sb. Late A.C: Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
Lak shad weep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

I he Administiatot, 
Union Ten itoiy
K 	

fLakshadweep, 
avarathj —682 555. 

2 	1 he Director of Panchayath, 
Department ofPanchayath 

aratti -6.82 555. 

3 	Ducctoi oIScience and I echnology 
arid I 	m nyu onent 
Union Tei tory f Lakshadweep 
Kavatathi 682 555 

4 	Duectoi (Laboui & Employment) 
Kavaiathi —682555 

5 	Special Oflicei 
Village (Dweep P.anchayat, Agatti) - 682 558 

(By Advocate: Mr. S., Radhakrishnan) 

Ii. 	OA 269/2013 

Ahamicd Baheei:C., age 32 
S/o T.Ounis 	2i 

ArakaachattaHoisë ? K1ltafl Island, 
TiaksIdve'ep. 	. .. 

(By Acate Mr 9iashious Kuriakose) 

S 

Applicants 

Respondents 

Appian t. 
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The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Director ofPanOhayath 
Department of Panchayath 
Kavarathi -682. 555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan 7 682 558 

Flortici.iltural Assistant 
Vill age : (Dweep) Panchayat, 
Kiltan-682 558. 

(By Ad''ocate: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12. oA:2772o13, 
c 

I 

Hamelad, ae 2 
D/o Sa l d4Muhammled 
Nambihn. House, )iltan Island 
Lakshad.\ép 	'I 

(By AdQcate Mr.rashious Kuriakose, Sr.) 

Versus 

I. 	The Adiiiinistor. 
Kavarathi-682 555. 

2 	bi etO1 p,f ai6hayath 
epiièh,t i'i 	nchayath 

q~Atbi~4:682 555.. 

Respondents 

Applicant 

\ 

:( ¶:r  

I J* 

: 

L AA 

xe.ütivé Offer 
ige (Dweep) Panchayath, Kiltan-682 558 



• 	 .12 

4. 	Chairpersdn. 	S  
Village (Dweep) Panchayath, 
Kiltan-6S2. 	' 	. Respondents 

(By Advocate Mr.SIhakrishnan - R1-3) 

13. 	OA 281/2013 

Taha P 
97o Sayid V.K. 
Va 110 mkad iyodu 

'1Ki Itan I s1and, Eakshadweep 

Sayed Badusha Muhideen S.V. 
Shahar Ban Vi1s House 
Chétlat. 	.. Applicants 

(By Advocate: Mr,(Jrashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

I 	 Versus 

The Admfnistrator 
UF of Lakshadweep, Kavarathi-682 555. 

Director 
Sciéiice & Technology 
Chetlat-682 556 

3 	DirctorofPanchayath 
Rural, t)evelQpment Department of Panchayath 

' 

ChétIt-682 556. 

4. Chrper,on 
Village (Dvep) Panchayath 
Chetla.-62, 5 55. 

5. 	Add!. $ubDi'iisiona1 Officer 
Chet1at682 556. 

6. 	Jiinior Scientific Officer 
Chetlat-682 556. 

7. 	Accounts Offler 
Sccrctarit, Ka'arathi-682 555. 	• 	. Respondents 

& 5-7) ::. 	• 	.. 	 : 
1 ,,  

• • 

0 
	99/2013 

'•? 

I .,  

S 
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P.P. Sulaikha 
Puthiya Pandaram House 
Kalpeni Island. 

C.P.Nooijehan 
Chemmanam Palli House 
Kalpeni Island. 

6 	A.K. Beebi 
Arakkalar I-louse 
Kalpeni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Kalpeni Is1ard. 

(By Advqç.te: Mr. K,B. Gangesh) 

Versus 

I. 	The Administrator,i.  
Administration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The Director (Services) 
Administratiqn of the Union Terhtory 6.f 

	(Secretariat), 
IKavaratti - 682 555. 

ptrnentoAgricuIture 
Unin Teriy of Lakshadweep, 

cT1,? .tKavarathi -- 682 555. 
presented by its Di rector. 

Applicants 

Respondents 

P  P Mr. S . Radhakrishnan) 

-' --------- .i •\ 



15. OA 300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahammed,age43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mo!iarnmed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Androit Island. 

P.P.Hassan, age 41, 
S/() Sa))eed Bukari M.P.,Pandathpura House, 
.Androit Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Androti Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island, 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

K,P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Androti Island. 

T.P.Shamsuddeen, age 30, 
Sbo Kunhi Koya, Thattampokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathimath, age 41, 
Dbo Kunhiseethi, Palath Puthiyapura House, 
Andrott Island, 

age 48, 
Attalada, Aliyathara House, 

- 

f 	
\rptt Island. 

/ 
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A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
Dbo Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Moharnmed Hussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.I-Iakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andron Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalam Kattu, 
Andrott Island. 

K.K.N.Khadeejomrnabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
Sb Koyamma K.P., Moosathada, 
Androt.t Island. 

K.C.Mohammed 1-lussain, age 39, 
S/o.Sayeed Ismail, Kannichetta, 
Andrott Island. 

\L214j,., 	.N -Iamza, age 34, 
yakidave M.P., Pandathpura 

Adrott Island. 

/1 	1 
/ 
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. 

M:P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.['v1.Thajuinissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
i-\ndroti Island. 

L.Pathumrnabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott island. 

1-1.1,, .1-fussain, age 35, 
S/o Pookunhi Halookakkada House, 
Andrott Island. 

M.P.Mohammed Rafeek, age 31, 
S/o Koyamma, Kunnamkalarn i-louse, 
Andrott Island, 

K,Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalarn House, 
Androti Island, 

K.K.Mohammed Farook, age 27, 
Sb Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

A.Rheed Khan, age 39, 
Sb Sciyeed Ismail, Aliyathaia House, 
Andtott Island 

	

35 	K Abdul Salarn, age 33, 
Std Muthukoya, Kannathinmada House, 
Andron Island. 

IT 	k A Mi c "S 

/ 
1'r ~~ NNK.Anwar 1-Iussain,age 31 

.. \Koya V., Kerakkada House, 
Island 



P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohammed AliyuI Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunne! House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Mohamrned Farook, age 37, 
S/O Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Androfl Island. 

N4.C.l-Iammedathbi, age 37, 
D/oYousaf, Mylachetta House, 
Andrott Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andrott Island. 

Guhar Madeena Beegum, age 37, 
D/oi'viohammed B, Aliyathara House, 
AndrOtt island. 

46 	K k Pookunhi Koya, age 36, 
5/01Yacoob, Kolikkatt House, 
Andrbtt Island. 

47. K.Deiwesh Mohammed, age 36, 
S/p Sayeed Moharnnied,Kachashada House, 

--ndrott island. 	 Applicants 

(By A'doIc Mi K B Gangesh) 

\ 	
Versus 



. 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshádweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

' \/iHage (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada 1-louse, Androth. 

Moha:iimed Shamsheer M.K. 
S(o,Bthesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker,  
S/o Seethi 
Aliyathara I-louse, Androth. 

Nduhakhan M.K. 
SIo•Siiied Koya 
1\4yaFnkakkada 1-louse Androth 

9 	Mdhpmed Kasim P P 
Sb Kidave, Palathupia House, Andioth 

Abdü1Akbar 
S/cr ibair 
Paic1ath Puthiya Pura 1-louse, Androth 

Mujeeb Rahman 
S40 Ibrahim ._-------.. Aliyahara 1-louse, Androth 

• 	S I 

S. 
_l21/iI K:r. 

/ 	N 
/ 	\im Koya 

\1ixijimathi 1-louse, Androth 
iV( 

j 

/ 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayenarnada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thechèri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shailddnte Veedu House, Androth 

P.P.Koyamma 
Sb P.K.Kidave 
Palathupura House, Androth 

Muharirned Khaleel 
S/o Abdulla 
A.1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Andrqth. 

(By AcIyoq;at: 	Mr.S.Radhakrishnan - R1-4) 
(Ms.Rekha Vasudevan (R5-19) 

7 	i•1 

rv— 	/ 

Respondents 



,- 

16. 	OA.301/201'; 

AtiakbyaT.Y, age 44 
Sb Koya Thankga! T, 
'1 hailath Valiyakkattu 
Androth Island 

2. 	Sayecd Koya, age 43 
Sb Koya Kidave, Aliyathara House, 
Androth Is!and 

Mohammed, age 54 
S/o Shaban, Biriyarnmada House 
A nd:roth, Island; 

You.salYage6o 
S ./o Ahammed, Kandalath House, 
Androth Island. 

5 	Mujec Rehnian, age 35 
Sb Koya, Käichetta House, 
4Andioth Island 

Abdu1Nasr;e 38 
S/ot'JallaKoya; Kunnashada House, 
Aridrotli Islahd. 

Mohammed I3ásheer, age 37 
S/o Yacoob, fIiyathaa House, 
Androth ls!hd. 

Sjihaidd,'  age 35 
S(o$yèIcia, Pandath Puthiyapura House 
AndrthIjand, 

PQO l<o, 
• 	Sb IKbyamrna,Mayampokada House, 

AncrdthIsJan 

• 10. 	NouTal, age 43 
S/.o IKoyanna:Koya, Thacheri House, 
Androth Islaid. 

, age 33 ..  
fr 	

\ IcSeethi, Tháchri Moosathada House, 
'\1nth oth Island 

0, 	

.. .......... 

S 



Hassan, age 30 
/o Jiia1ud1eei, J(adiyammada House 

A1dt.i ': 

Mha) e:d Rfek; age 41 
S/b'A'shomiibi, Bilutheth House, 
Anaroth Is1aid. 

Jalal, age 37 
Sb Kunn iscedhi, Palathupura House, 
Androth Island, 

Farook, age 49 
Sb Koyamma, Pochalam House, 
Androth Island. 

Ab.1u1 14assan, age 51 
(b Abdul Khader, Karachetta House, 

Androth Island. 

Rya age 48 
S

. :
/ ip.  Sayed Mohammed, Thacheri Moosathada House, 

A il d ibth Is I and. 

1ahecr, age 47 
S/oIidave, Mpodampura House, 
4d61 Island. 

li ~lli~d;i-3i~i-il~ '6':d Issain, age 42 
Sbô HameedAzhikakern Pura House, 
j4:id :b.t1i and 

Jbbai', 'ge: 39 
Sb Nala'Ko, Kunnashada House 
Androth Island. 

4p: h: arnmedLiyaudden, age 33 
SQ '4 Sayced Iy1hammed, Neelathupura House 
Adi'oth 1s1ard. 

1d,age 
S/D SaYedMhamrned, Kunhal 1 1-louse, 
tndrthJsJand. 

•L: 	 4. hhuI i-ameed ae 33 

'\\ 

,''A 

12 

13. 

15 

17 

20. 

'Al 

22. 



S 

Gâfoor,age41 
S/o Thangu Koya, Pentarnveli House, 
Ad: Oh Is1ai1d.•. 

Siddeequej age 43 
S/p Kidave, odiyothada I-louse, 
Androth Island. 

Shanavas, 	33 
Sb Kunhi Koya, Pochalarn 1-louse, 
Androth Island. 

lokunhi, age SOn 
S/o Kida, Aliyathara I-louse, 
AnIi:F Island. 

3 
Sbb •Buij Asanakar House 
Andr(th Islahi.. 

U1ys,age36 
Sb 1-laniza Koya, Aliyathara House, 
Androth Island. 

Mohamiiied.j3asheer, age 39
1. 

S/6 S.yeed Mbharnrned, Aliyathara House, 
AidrQt Isla12d 

Mbihd1; age 33 
S/b 	Isái1, Aliyathara House, 

' 	AndrothIs1and. 

46 
/o Kader, Matharapura I-louse, 

11 *4 iot Island 
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 Ivioham.ined Sà1eern; age .33 
Sto Koyamma, Kannipuia 1-louse, 
Andioth Island 

 ShamsIuddeei, age 33 
S/o. Abdul Kadei, Belichetta House, 
Androth lslthid. 

38 Kunhiscethi, age 47 
Sb 	Ahoo Sala, Lavanakkal House, 
Androthisland..: 

39.. Yacoob, age 4 
o Sanddeen Knnashada House, 

Androth Island. 

	

40. 	Abdul J.abban, age 38 
S/o Sayced Mohammed, Kannichetta House, 
Androth. Island. 

	

• 41. 	J;amal,age 41 

Sb. Saye.c Bukari, Bidumkattu BiluthethHouse, 
Androth island. 

i.iak; 
Dbo Sayeeq Bukai 1, Thacheri B iyyada, 

Anfhth 1slnd. 

. Sajina1euri,age29 
1b6Naliaioy., Làvanakkal House, 
Androth 1land. 

Sharias Beegiim, age 28 
D/Jujihi Ko'a, Lavanakkal House, 
ArididtH IsFahd. 

	

45 	a;Ihn ge 32 

S19 P()1OklJflhi, Rahmatli Villa, 

Ah.cfroUi. [siád. 

4iamuddcch P P T, age 33 
- "'..---• 

Sboasai,chqdath House, 
-.-)rtdroth Is Ian 

	

47 	lqhal,ge42 

e; 	SJbTYousaf Pandaram House, 
h I sian d 

.t 	'-- 



Ilassan, age 39 
Sb Sayeed'Bukari, Matharapura House, 
Androth 1Slard, 

MohanmedSaleem, ge 38 
Sb Yousaf, Thai lath HOuse, 
AndrQthIsland. 

MohammédMusthafa, 	36 
Sb Pookoya,Neganrnala House, 
Androth Island. 

Koy,age36 
S/o Attakoya, Mathil House, 
Andioth Island. 

KamiLage4l 
S/oMuthu Koya, Palathupura 1-louse, 
Androh Island. 

age30 
S/6'ceth1 Koa, Lavanakkal 1-louse, 
AdrbihTslad. 

Sakariya, agel 2 
S/O Muthukoya, Bilutheth House, 
Androth island. 

SiIih. age 37; 
Sb Kunikoyd,Aynarnada. .1-louse, 
Aidoth Islaild. 

Jahpithill,ige39 
cq iL4Bil u th eth 1-louse, 

ndroth lslar)çl. 

Mô1iiiidslarn Naser, age 40 
Sb Sa'ee&Mhamrned, Palliyet House, 
Androth 1sf and. 

Sayeed Mohammed, age 42 
S/o Kasimi, Ahadapurakattu I-louse 

	

'.. 	Androth Tsläd. 

- 	59 	Aivai 1-l4ssain, age 29 
Sbo, P000ya, Kunnashada House 

I :Aidoh Iland. 

. 



Mujeeb Rehman, age 37 
Sb. Sayeed Buhari, Karakunnel House 
Androth Island. 

Noufel K, age 33 
Sb Nattaya Koya, Cheriyadarn House 
Andith Island. 

65. drnâd,ge45 
S/ô '(byainia; Karakkad a House 

• 	 Androth Island. 

• 	66. 	Shanisu Shurnoos, age 34 
S/0 Cheriyakoya M., Pentamvilapura House 
Andi oth Island. 

Mohammdbdu! Naser, age 308 
Sb, JaleeF M. Kottiathattu I-louse 
AdrphIs1cj: 

ahulla, age 33 
SbdKbyathij1iakoya, Nallal House 
Andioth lsld. 

Jrathullah, ae30 
Sb. Kunhisethi, Perumpall i 1-louse 
Androth Island. 

Riyas, age 29 
S/oShaiklKoa P.S., Pentambelipura House 

• 	 -, 

 

Aii 	IT. Island. 

71 
S/o kida'e P 	Pandathu Lavenakkan House 

:., 	Toith1slah 
/ 



S 

	

72 	Rahmat, age 42 
Sb Pookutty M , Mathil I-louse 
Andi oth Island 

	

73 	Mohammed Hassan, age 37 
S/o Sayeed Mohammed, Achammada House 
Andi oth Island 

	

74 	Shamsudeen, age 32 
S/o Muthu I(ya K , Nellai House 
Androth 1s1áid. 

Mohammed Naseer, age 28 
S/p Muhammed, Pentamvelipura House 
'\ndrot•h Island. 

Rau lath Beegum, age 29 
Sb Thangakôya, Arathupura House 
.\ndroth Island. 

FathahLIddeei, age 38 
p Ki ave UJ., Makket I-louse 

Andioth Island 

	

78 	Bada1u11Mune1r,  age 32 
Sbci Abdul Khadei, Moodampuia House 
Andioth Island 

	

79. 	4ohaihi;dM.stafa, age 33 
Sb Ahammadiya, Jabalpuia House 
Androth Is1rid. 

	

80 	Mohammqd 1asnii, age 47 
Sb Kidajc' V' 1K , MaRket Flouse 
Andi oth Islaid 

	

81 	N4dhani1cdboosa1ih, age 40 
Sb6 Sayced ;Mohamnied, Bilutheth House 
Andi oth Island 

	

- 82 	IKunhiscethi, age 47 

, 	
Sb Yousaf Iylethaiapuiakatte House 
Aidi oth Is1aid 

- 

ifama Koya, iage 42 

}

S7o Ahammed Makkett 1-louse 
Andoth Island 

	

• 	 I 	 '.' 	 . 	 - I 
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 Attakoya, age 49 
Sb 	Yacoob, Aliyathara House 
Androth Island. 

 KJialb ; 	ge49 
S/a 	ayeed Clerikka1 Püthiyapura House 
Andrbth Island. 

 a:  bi 	ilu1 i,age. 34 
S/o Sayeed Molarnrned, Palliyett House 
Androth Island. 

 Basheer, age 55 
Thacheri Moosathara 
Androth Island. 

 Mohanrned Farook, age 33 
Slp Nallakayaç.L., Tharampalli Makket House 
Ahdrot.h Island. 

 Ab001ih, ae 31 

• 
S:° SlaikK.'a, Moosakada House 

1
.0ti- 	J1d. 

 Saln,ae 	J 
Sb 	Seethi,'Karakunnel House 
Andrbth 	slaid. 

 Ivlohammeèl I(sim, age 33 
S/o.Saed Mohammed P.C., Pathada House 
Ado0Hsi.p 1d 

 
'li 

I 

age 44 
So K i diy 	Lavanakkal House 

 MohmnedhIüssain, age 41 
S/.o Sayeed IiaiI, Kandalath House 
Andróth Island. 

Sabir lKhan, 	ge 33 
JKQyam'nakoya, "Thattarnpokkada House" 

'\11d1oth 1s1aid 
.. 

- 	 . 	

0 

.95. 

.'.' 	
$ 	 . 

• 	
' 0 	 ;; 	

.. 

4o Sayeéd 	ukai 1, Podamkaldada 1-louse 
861 Iid, 	' 

.... 



96. 	Akb,C.,agë3 
Sb Attakoya 1< , Edayald<al 1-louse 
indioh Is1a1d 

97 	bdu1 \faha Nage 33 
/o fhangakoya P , Kunchali House 

Andioth Island 

Mohammed Musthafa age 42 
Edayakkal l-loise 
Androth Island. 

Navas, age 25 
Sb Flussaii,Thahira Manzil 
Ardoth Islaid. 

100 Shanavas, ag 33 
Sip, S;hai:afüiè, Mathil House 
Andi oth Island 

11asah  age 3 
S/a Seethi M, Lavanakal I-louse 
Adroth Island.: 

Mohamned Bisheer, age 42 
S/p Ypu.f,Ne11a1 1-louse 
j\hclr.oth. tnd. 

103 Shasuei,dge 36 
S/p NalTa lçoya, Kunnashada House 
4nith Island 

/ainul Abid, age 26 
S/o Kidave K , Palliat House 
A a do t h I's 1 a r d. 

Muthu Koya, age 39 
unhi $eehi, Makkette S/a  

A, ji d r o t h Island 

7' 1 bammei Mukhbeel, age 30 

/ 

	

	
yama1Koya, Kei akkacla House 

•/n.dit,1*Jslpc. 

\. 	Squdem, .ge 27 
iK16 asKidàv;e  .M.•P., Pandathupura House 

BAnQth. Isla.hd: 
: 

I 



• 108. 

109 

Jdav:u•;age 59 
S/oiijab, Mejdt House 
Androthisland. 

Mèhammed Salahudheen, age 26 
S/o Koya I P , Kandeth House 
And:ot1iIs1arid. 

114 MohamcdLShakeer, age 22 
Sb Kuphiseethi, Makket House 
Andoth 1iand 

115 MoammeA1thaf, age 24 
Sb Jamal, Mayompokkada House 
Andiot.h Island 

AbdulGáfoor,age28 
S/o Nallakoya T., Bappathiyoda 1-louse 
Androth 1sand. 

Mohammed'Yathiya Khan, age 23 
/o BhrK, Mathil House 

Andi'o 	4..land. 

18 N1la Kbya, age 39 
• 	 S/b 	idier e1..c.,. 

17 
 . .. 	 . 	 . 

\ndroth Island. 

4nhikoya age35 
Ahmcd 1onnikam House 

/ndrÔth Isftuid 



120. ZaiñuJ Abid., age 41 
	

. 
S/oAssinar N.P., Kandalath House, 
Androth Island. 

121: Mohammed, ag 50 
Sb •Abdul Khader, Kaval Chetta House, 
AridrOth Island. 

Abu.Nasir,agp.36 : 
Sb S.iddique,.Kupnahada House, 
Androth Island. 

Mohammed Aboo Salih, age 37 
Sb .Musthafa,Amrnelam House, 
Androth Island. 

Koya,age37 
SId Sayeeçl Mohammed, Lavanakkal House, 
Afldroth Island.. 

0 	 .0'  

.7 

*1 	•.( 

\ 
\\ N 

\ fr'' ••.. ;' • 

Moharniiéd Rafeek C.P., age 38 
8116 Sayed, qherikkal Puthiyapuram 
Andibtii Island. 

Moidfdek age 40 
Sb UKJça, J3il 1utheth House, 
Ahdroth 1!an4. 

Mukbeel ,age 28 
S/oMajeedL., Perumpalli House, 
Andioth Island. 

Rasheed Khah, age 33 
S/d Kid?Ive.  A, Biyyadachetta House, 
Andoth.Islani., 

129. hiiridTrook, age 31 
Sb Poki1y Knne1 House, 
Ath.Ilañd.. 

0 

130. Rahiithu1lahage 31 
Sb KoyamrnaKP., Bappathiyoda House,. 

. AhdrothIslaiid. 

Ij'oharnincd Kasim, age 30 
S,o, NllakQya içennashada House, 

, *tjndroti 	ri 

	

Is1d,. 	
0 

* 	
/ 	

0 	
0 

, 	 0 	

0 



• 132. 

 

 

 

.............__ 

Mohammed Fazal, age 38 
S/a Kidve Mi?., Kandalath House, 
Androfti Iland. 

Mo1iaimed Ab1 fofr T M , age 38 
S/a 'lakoya, Tharai11y Makket House, 
Andrath Island 

Jaia1;.:ge 57 
S/a Kidave, Poovadakkattu House, 
Androih Island., 

Mohammed Saleem, age 31 
S/o .Hässan Kunai, Keyiyoda House, 
Androth Island. 

• 	. 	136. Koyamma, ac 47 
S/a Aboo Saich, Kavaichetta House, 
And'oth Island. 	•. 

38 
S/oKoyamrna, Karachetta House, 
Aiid'oth'Iland. 

AbdulAzeezKhan,age4l 
S/o.Moharimed, Birayammada House, 
Androth Island. 

Shamsuddcn, age 32 
• •• 	

. S/cO SieqM.t.,.Pazhayakamkattu House, 
• 	.tidq. 	Is1p.d. 

140 	s 	age 33 
Si'p Jdya iikoya, Ammelam House, 
AdrdthTsind. 
. 	

. 	 . 	 . 	
. 

1 	1 	j 
141. N1f1koya,ac50 

• 	 S/o Ahaned P.O., Matharapura House, 
Ahd.óth Island. 

• 142. 1-1aiza Koage 43 
/oKicjve ftAliyathara House, 

Adioth Island,. 

j3 	Vhhn1ed 1Tr.1ss1n,  ae 28 
rn The1am House, 

to 

/Hdh,id 
: ........... ................... 	 : 

•': 	
•. 	 . 	 • 	I .  

.......... • 	 -... 	
.r .. 



144 Sayeed IsmaiLage 58 
S/a 1Alpdulla P P,iPP.6dainkakkada House, 
4ndi oh Island 

 Amjath Khan, age 28 
S/a Buniyanmi, Ammelarn House, 
Andioth Island 

 Mbhammed 1qb1, age.8 
S/a Na11akoy.a,1erurpally House, 
Androth Island. 

147.. TookLnni,age•6 
5/0 ,Ydusaf1-1aji Bap.pathiyoda House, 
Andioth island 

148 Mohamiied 	'asheer, age 38 
/o Kidave A , Mayarnpokkada House, 

Andioth Island 

149. Cl 	i)!akoya ag.36 
5/0 Kunhikpy 	e., Thacheri House, 
A n d r o t h I Island. 

150 Nasccmudheei 	K S P , age 28 
S/n. Abciu1; Khdr ii, Karachetta Sarommapura House, 
Andi oth Island 

151 Ab Kay'oon, age 41 
Si 	Sayed Buhai i M , Kunchali House, 
'\ndoh Island 

152 Liyabdiahrnan, age 31 
S/a Kunmkoya M P , Chekummada House, 
Andioth Island 

153 Kunliibi, agc 46 
S/o 	 el'umpa 	House, 
Andioth Island 

154 Pathurnrnai, 	ge 52 
-. Q/p 	oamiakya, Kolikkattu Naduvilkam House, 

' \ Andloth Jsland 

I5' 	afiyulh, ae5 
0/6 1Iama Koya, Aliyathara I-louse, 
Andioth Ts1aid 



• 156. 

157 

158 

159 

/p.ayeedMoarnined, Karakunnel House, 
Andioth Island 

ME 
	

j, age 47 
.S/o Ki•dave 1K., Kuntumpura House, 
/i'oth Island. 

Nohammed Ra,age 31 
Sb, Hamza Koya K., Pathummapura 
Androth Island, 

in1Ak ae 26 

House, 
idrqthJsland 

Ab4iiJabhai',age3s 
Sb' KUnni Seeth, Makkett House, 
Andoth Island. 

ajcedMohatmed,age54 
Sb Kidavu, Poovadakkattu House, 
Andrbh Islad. 

165.. Attbi,.ae$7H. 
• 	. 	 Thacheri House, 

d.idihIid, 

166. I3aike.bs a2'3 

House, 

f)/'1yaiiikya.p., Thacheri House, 
.".ndi'oth Js1nd, 

• 

• 

'167::.'c'aK66b, age40 
S!d Kidavu K, Aiirne1arn House, 
Aidrotli Island. 

•. 	/ 	/ • . 

H1 



• 	 .• 

S Mohammed Rafee, age 42 
Sb 1Koyammakya, Mayampokkada House, 
Androth 11a6d. 

Mullakoyaage47 
SbO. MajeedK, Laváiakkal House, 
Andrdth Island. 	... 

Pookunhi,;àg46 
Sb KidaV P., Amrn1arri House, 
Androth Island. 

Mohammed Kasim, age 46 
Sic Yousaf, Bappathiyoda House, 
Androth Island. 

Kadeeja, ageS! 
1)/c JKidave 1., Thacheri I-louse, 
i\ndroth Island. 

Mu1!abi,agc4 
D/o.lidaye, 	Palathupura House, 
Androffi 11âtid. 

174 Maniooi A1 /yeed P P , age 25 
S/o M.P.Fa.bhu1!ah, Purathikkatt Puthiyapuram, 

1s!ad. 

175, AliA1bar K.ae 25 
sboçhcriyakoya, Kannathimada, 
And oth 1sld. 

176. i\46hammbd aleem, age 33 
/ 'o S 11 '~ i ko ya Kunhali House, 

Androth iid 

(By Advbt Mi BGangesh) 

Versus 

	

I . 	 The Adminirätor 
Adiiim is..tratioi ri of the UJ of Lakshadweep 
Kavarai.hi 62 555 

	

. 	 Dcpaitmeit 0'gricu1ture 
Kavarathi 682 555 

reescntcdb 	$ Director. 
•.- 	 ".:?' 	 ' 

/ 	. 	 . 	 . 

J•. ( 	• 	 , 

J , 3 	tYie.to pfanehyats 

-' 

Applicants 
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1epaitrnent of J?anchayats 
4çlu fstraton p f the UT of Lakshadweep 
ait1li82 	55 

I 
4 \Vi1Jae 	\ee) Panchyat 

)ndioth Js1nd 	epieserited by its 
Executive Officer 

(By Ad)ocate Mi S Radhakrishnan) 

17. 0A30212013: 

I. Jaffer,age35.H 
S/o Babuj.an Papnethechetta House 
Amini Island. 

2 Faiooque,age33 
S/, 	Ihade, Kuandarn House 
4minisland 

3 Abdulla Koya, age 50 
Sb 	Attakoya, Malika House 
Amini..ilaiid. 

4 Nallakoya, age 40 
S/o Ab1ul1..Koya, Puthoya Kanniyarn House 
Amini Island 

5 Au' 	arnnd, age 47 
Sb 	Moha'rnrnd, Kom barn House 
Ammi 	iana4' 

6 Slaiaruden, age 36 
/,o Kidav, !(otcchetta House 

Amini 181and 

7 Jabbai P C, age 36 
SIoCheriya Koya, Purakkachetta House 
Amini Island 

8 Yousal, age 36 
Sb 	Kadei, k3el  iyachadachatta House 
/riiru4.s1and 

L 	 ii 	 r 

9 N4uthyage 33 
-- Sb 	Sheikoya, Mamput am I-louse 1Sayed 

1 4  Island 

. 	Jy A64e MrK.B.Gangesh) 

im 

i. 

1z 	i 

•. 

4. , 	 I 

\ 

Respondents 

Applicants 



., 	 . 

Versus 

! he Adminislratoi 
i\dm i nistration of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diiectoi ofPanchayats 
1)cpaitrnent of Panchayats 
Adthinitratibhdfthe UTofLakshadweep 
Ka'vaathi7682 555. 

3. 	District Panchayat 
Amini represented by its 
Executive Officer. 

4. 	. Vii Jagç (Dweep) Panchayat 
Am.ini Island represented by its 
Executive Officer. 

(By Advocate Mi S Radhaluishnan/M/s Shei iff Associates) 

18 	OA 303/2013 

I 	Aboobaket P ,age 41 
S/.oKunhikunhi.,:PalIarn House 
Kavarathi Island:. 

2 	Musthafa B K, age 45 
S/o..Saed,ikada House 
Kavaiathi Island 

3 MoIiic'd Shafi M , age 34 
• 	•.•.• 	 ..i, 

Sb 	 atnjVI, Malika House 
Ia'ai ahiisIahd 

I., 

4 Abdul NazrA' P , age 43 
816 Chciiyakoya K, Aynipuia House 
K½'arahi .Is1iiI.. 

5. ''aoob K.P..; 	ge 41 
S/n Kidave 	K uttipapepura House 
K  avarathi Island. 

.......:.. 	 : 	• 	: 	• 	. . 	
age3 1 

/ 	
. 	i k ova K

. 
, 

SVo I3ah 	P 	Ipliyam I-louse , 

4 ia\'alath1s1aflI 

\ i 

\-/ H 
. • ............... ............. 

Respond nts 

,-.1 



7. 	MujcebRehmäU.P., age 34 
S Sb Alikoya C K, Uthampokakada House 

Kavajatbi Island 

8 	'1haigakoya VPn age 43 
Sb Ukkas, \Jadakki lapura House 
Kavaiathi Island 

9 	Mujeeb Rehman B, age 30 
Sb Thaiigako'a, BireIk1 :1_louse 
Ka\'arathi Island.. 

10. 	Sajii.ha P., age 3 
.D/o Al i Aiadarn,. Poovinoda House 
Kavarathi 1slad. 

11 	Basheci P 1 , age 44 
Sb Mohammed Palliputa, Puthiya 111am House 
Kavai aihi island 

12 	Abdul Raleek K, age 44 
S/o Ahrned IKa.flmrnada, Kadapui athaba House 
lKavai athi Island 

13 	Salccm A. P ,agc 34 
S/:o Mohammed C P , Athampapepura 1-louse 
Kavai athi Island 

14. Mohammed 1-lussain P A , age 29 
Sb Khalid Haji K?, Puthiya Alikom 1-louse 
Kavaathi Island 

15 	Shajhanf K, 	35 
Sb0 . l-{amza, Thi inikad House 
Kavaiathi Islai1d 

16 	Anwai 

 

ge. 
Sb Muthu, L\ynepuia 
lKa\'dl athi Island 

17 	Baheei S , d635 
5/0 1 lamzath A I , Saliyabiyoda 
Ka\' -u atFii island II 

......... •. 	. 	i;.; 	;. 	. 	1 

18 	Ukka Iag 45 
'bdoba1&i.Me1.i I lam 

athi ls1and 

\ 



Mm 

. 
19 
	

1-Iamzath, age 27 
Uman i-1ji, Ayneputa 

Ka\'uah1 I1and 

20 
	

Mujeeb Rehrnan, ag 38 
Sb 1-larnzath A I , Safiyabiyoda 
Kavaiathi Island 

PA 
	

Manikfah K.P.,:äé 30.: 
S/o Abdij I Ia A, Kuttitappura 
i\gai kiand:. 	. 

22 
	

IIidayalhulla S.N/l., age.36 
S/o­H.ai9lzath BK., Subaida Manzil 
Kavai cflhi 1st and 

23 
	

Aimai P P ,age 31 
Sb Cheiiya Koya K P , Pakichipuia 
Kàraihi Island. 

24 
	

Suliman K.ge 38 
S/n Kicjave.U.P.., Kuttipappepura 
kavar'a. thi Island 

25. 

26 

27 

28 

29. 

..p. 
7 	L 	

. All 
 

------.,: 

f/ 
\ 

I 

YcOob.C;P';, age 40. 
StoYoLisfJ Puleenakeel House 
Kavai athi Island 

Nl7amuddin k P , age 34 
$b Zaku iah,5 Koch ipui a House 
Kavaiathi s1and 

S.cen y :J :9 

5/0 1 1amzth, \'Ioda House 
Kaviah Island 

AttaloyaJ3,ag41 
S/o Aboohacker M I, Biiekal House 
Kavai athi Island 

NaushaV , ge 30 
$/o 1KsmiM'C , Palliveedu House 
KavaiaiIi sIand 

Mohamrnd quba1 K K , age 31 
Kasim P V , Kunnarnkalarn House 

<a\'alathl Island 



3S 

• 31 AslikA1idP 	ge30 
Sb 	Au 	K, Chiidipapada J-louse 
Kavaiathi Island 	) 

32 Mohammed Rafi P , ge 38 
Sb 	Chciya Koya Pallicham, Pulipinnakad 
Ka\'alathl Island 

33 PookoyaPP,age48 
Sb 	BabujanIv1 , Puthiyaura House 
Ki Itan Islahd 

34 Hussainali K P , age 33 
/o Muhammed C , Kuttithayapuia House 

Kavaiathi Islind 

35. S1aim 	Mae 37 
/oJIa1!zah 	/fl Maidanoda House 

K ivai aiJi Island 

36 Kaja Hussâin C , age 37 
S/p Ahamned Khan T P , Chungam House 
Kaviathi Is1anc1 

3 	t 	 Ic 

37 Mujeehman T K , age 38 
Sb 	Tiuii1ikad House 
Kavaiathi Island 

38. Mohàned Shff K.P., age 32 
S/p S.ayed.Pbo.A, Kakachiyapura I-louse 
IKavaiathi Island 

39 Mohammcd R 	B age 33 , 
S/o Auak' 	r P , Beeianthoda House 
Kavaiathi 1!and 

40 
L 	..h'I 	3ILI 	\ 	11 

5/0 
Yi 	

ujiIienkee1 House 
af1 	Ird 

41 
r I 

UnrnenJ" 1ae37 
S/oUdáifa' 	?' 'Thekila 111am • 	'iI.::. 1: 

Kaithi 	1ahd.. 

4ohammcd Rafeek, age 37 
,F 1okaiachiyapuia House 

'i/ 	) 	avaiathi Island 

\ 	. 	._____. 	•_,,,// 	 I j 

House 



. 

46. 	Sharafudheen, age 24 
S/bAli A., Poovindda House 
Kavarathi Is1nd. 

(By Ad\ocate: Mi.K. 'B.Gangesh) 

Versus 

the Adrnipisyator 
Adriinisirtion of the UT of Lakshadweep 
K.avuthi-6255. 

Ibpmeit f Agriculture 
UT pf akhd1weep 
Kavarathi-68. 55 represented by 
its I)iicctor. 

1)irecwr of I?archayats 
Dcpiirniit fPanchayats 
Administra\iYn pf the UT of Lakshadweep, 
•Kayaathi-.682.5 55. 

4 	Ditiict P uchayat 
1'a\a1ath1 iciçshted by its 
1Eecuti'e Oifcr. 

5. 	\/illagi (Dwbe3) Panchayat 
l<a\'arathi Island represented by its 
lxccutive Offlcer. 

(By Adoctc: 'lr.S.Rçljiakrishnan) 

2: 

age 
Sb Jis Jth 1 hL1eec tt a  House 

iifli 	1'ixid 

/ 	

•0 

Appi icants 

Re 5 O ii den is 



ri 

K.K.Razak. age 27 
'S. /d Khaderkoya, Kunniyatamkakkada I-louse 
Ain in ii sIanI. 

P.'Ashral, age 
S/ô Ahamed, Pallam House 
An'iini is!àrid. 

7 
	

K.C.Moos, age 44 
S/o Attakoya,, Keelachery House 
Amini Island.: 

8 
	

B.Kasmikbyi. ae  42 
Sbo.Chnyakoya, Balapp House 
Amin lsiand. 

9. 	C B tAtakoyd, age 41 
iaköya, Chnmthabel!i House 

iiit 1lad. 

out 
	

Raheen M, age 33 
8/0 Abdutlakoya, Madam House 
Amiiii Islahd. 

	

11. 	Pookunhi 
Sb T.C.Yousal, Noormahal House 
Ahiini Iland. 

(By Aocte:r.K.B.Gangesh) 
• ci ( 	 - 

.. 	 S  

• 	•'-•' 	\\\) 	 •i.............. -: 

I 	 Vei sus 

	

••• 	0 ic '  

Adrriinistiator 
)Ai;iinistiation of the UT of Lakshadweep 

• . \ 	/ 	K'avarathi-682 55. ____, 	• 

	

(• 	. 
•; __--.c. •.__-- 

App! icants 



S 2 	Diicctoi of Panchayats 
Depai tmeñt çf Panchayats 
Adini nisU ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Dii ectol of Education 
Diicctoi ate of Education, 
Adminisu auon of the U1 of Lakshadweep 
Kavaiathi-682 555 

4. 	\/illag .(Dwe p) Paëhaat 
Amini island represented by its 
ExecutiveOfflcei 

(By Advocate M r. S Radhaki ishnan) 

20. 	O.A N. 25I2013 

MhanmecAbdul Razak 
S/d. U;K.Nall,aKoya 
Aiialadà11ouse 

drtt 

K,.Mooa'. 4  
Kandilam I 1oue 
!,adainath Isand 

3 	1[amaKoya 13 
Sb Abdul Khade 
Bii iyanimadt I louse 
Adi'tt IsIàid 

(By Advocate Mr.. K B (iangesh) 

Versus. 

Re s p0 n dcii ts 

Applicants 

1. 	Thç AcfministratQr, 
Adminisii ation of the Union Feii itoly 
9f 	 avaiathi - 682 555 

2 	1 he diiectoi '(ivices) 
Adimrnsti atlQn'of the Un 	nion Te itoiy 

L'ckshad\/ec (Secretai lat), 
lavaiatu —682 555 

S 	 • 

3 \\ Dcpaitiiicnt  of Envioi nrnent of Forests 
UJhon Teiitdiyd of Lakshadweep, 

/ 'K\Aarat.hi —':682. 555. Re s p0 iid eu ts 



•(By Ad\'ocatc Mi S Radhaki ishnan) 

21 	0A326/2013 

Savad F K , age 40 
Sb Mohammed A P , Thiiinikkadu 
Kavaiuhi island 

2 	Ahoobackei P P , age 43 
Sb Hamzaih K P , Palliputa 
Kavai athi Island 

Abobacker P.K.., age 34 
S/oj'at.hahu11a,PuleenakeeI 
Kavarathi island. 

iehàngeér A.P.,age 32 
S/oHameed, Aliapura 
l.Kavarathi !s1nd. 

Slajan B., a 	35 
Silo K:id ; ive, I3adayi 
Kavaaihj island. 

(By Advocitê: Mr.K.B .Gangesh) 

Versus 

The Adiinisirator 
Adminstration of the UT of Lakshadweep 
Ka'arathi682 555. 

Director of P'nhayats 
paiient Qf Panchayats 

Adminisu'ation of the UT of Lakshadweep, 
vhi-682 

of cience & Technology 
.UrionTèrr itoi3' olLakshadweep 
lKavarathi-682555 

.A ppl jean t S 

iepicsntcd by, its Dnectoi 

4 	, Village (I)wccp) Panchayat 
Kay u ai.hi Island i epi esented by its 
I >ccuuvc O[iicei 	 Respondents 

(By Advocate Mi S !adhaki ishnan) 



22. O A 327/2013 

larook , age '10 
Sb KunhikoQà Pu1i1pinakkad, 
Kavaraihi island. 

2. 	Umei: FarQk ;  age m 	 8 
S/a V.P .Kasm i; Kartholapura, 
Kavarathi Island. 

(By Advocate: Mr.K.B.Gangesh) 

App! i can ts 

Versus 

1. 

 

The A d ni n i srrator 
Administration of the UT of Lakshadweep 
Kavarathi-6$2 555. 

2 	1)iicctoi 61Inchayats 
i)cpai tmcpl of Panchayats 
Ad mini so it ion "of the U I of Lakshaclwecp, 
K 	 68 i\'didthi-2 555 

: iain1  of Environment & Forests 
Union Territory of Lakshadweep 
K.avarathH682 555 

Village (1) \veep) Panchayat 
kavat ithi Island i epi csented by its 
I \CCUtl\'( 01 licet 

(By Advoca: Mr.S.iaakrishnan) 

23. 0A3S/2J3 

I. 	Si1l1 	age 34 
S/o Mohamood l -Iaj i, Chendipura, 
la\'aralhi. 

Snnul llamecdP.P,, age 39 
S/o /\ttai lK.I., Pokara Chepura I-louse, 
kavarathi.. 

1ohanimel KR., age 35 
I 1ajath13,P., Karutholapua House, 

J'ivarathi. 
..' •'2 t... : 	'' 	 . 	. 

AiC 1 1 di dcm P , a ge 41 
1. 	) 	

ojMOhamied, Paliaii 1-louse, 

Res pan deii ts 



Applicants 

(By 

 

 

ii 

ri 

(By A 

24. 

2 

" 	•. 

'1 

\NJAM 6' 

•Diiec(or of 1anchayats 
).paiment.oç Panchayats 
dnisiration of the UT of Lakshadweep, 

thi-68°2 555. 

of Education 
Oirètóraté of .ducation, 
Administration of the Union Territory 
of 1 akshadwep, Kavarathi-682 555 

Yillagq*(Qwee) Panchayat 
Kavarathi Island represented by its 
Executiie Officer. 

dvc)cate: Mr.S.Radhaki'ishnan) 

OA, 32/2O 1 

Thàhira BeumM.M., age 38, 
Vv'/b RumRàzeed, Madeena Manzil, Kiltan. 
Supervior, dr.i\yisUng Centre Kiltan 
Disuit Paichyat, Kiltan. 

Shahul HameedP r K., age 50, 
Sb Sayed Koya  P.S., Thottathakkara 
Si.oie Kee] rCum Clerk 
Coir 'f'visting' Ceitr Kiftan 
)itrict 	aila' 	.i!tan. 

T K Neemudheel 
. 
1:1 age 33 

1161YSyd Adulla Koyd, 
Kiltan 

'Coit Twisting Centie Kiltan 
is iic fancha'at, Kiltan. 

Respondents 

Appi Icants., 



LI 

(By Advoc uc Mi P V Iviohanan) 

	 S 

Vei sus 

I he Administiatoi 
Adm misti ation of the UI of Lakshadweep 
lKavaiathi-682 555 

2 	Du ectoi of Panchayats 
Dep utmcnl f Panchayats 
AdO) istit'iOn:  p .f the UT of Lakshadweep, 
Kavarathi-682 555. 

3. 	The Chief Executive Officer 
District Panhayat Unit 
K ii ton, U ni on Te rn ton)' 
of' Lakshadweep-682 557 Respondents 

(By Advocate: !\'lr.S.Radhaknishnan) 

25. 	OA'3.31I2013 

I lusain K C , age 34 
/o Sc'iyeed N49hammad A M 

Katliyamchana (House), Agatti Island 
UUof1.akshad'eep. 
Wo!:ki'ng aa'sual labourer in the Department of 
cincc & Technology, Agatti, Lakshadweep 

lydci P 

1ir7?,,jN 

k : 
's --------.,  

". •. 	'i,i 

---.-- - 

Sb Sayced: Biihàni I-laj i U. 
Pokknhappada (I-louse), Agatti Island 
U I of I akhdweep 
Wui king a Cl5LIcll labout ci in the Dcpai tmcnt of 
SCIL i ce & ] echnology, Agatti, Lakshadweep 

Alt J\kbui 1< l' 	age 39 
I 1001/0 

Kunnabiyoda House, Chetlat Island 
(ii of I akshadwLep 
\Voiking aaI laboutet in the Depaitment of 
Sci'encc,&!TêhiioIdy,'Agatti, Lakshadweep. 

Nazmil Bai lKth K , age 27 
Wo Secdikoya 
l 	iyathiybda l louse), Chetlat Island 

c;J;\) i;t. kshadve'e 
iiIg a casua 1tbouiei in the Depaitment of 

icJce & ] ecl)nology, 



47 

• 	Chetlat, L akshadweep 	 Applicants 

(By Adoct 	sos 	hakose, Sr & Ms Daisy I Daiiel) 
l 	

j 	 I) flla 

' 	\leisus 

The Administiato' 
UT of Lakshadeep, Kavarathi-682 555 

Cla:ii:prson H 
Village (.Dp) Pancha'at, Agatti-682 557. 

Chairperson 
il1age (Dwcb) Panchayath, Chetlat Island-682 554. 

4. 	The Jun iorSpientiflc Officer 
Deaitment 6i Science & Technology 
Chetlat-682 554 

5 	The JunioiScientific Officer 
I3cpaitrnent ofcience & Technology 
A,ani-682 55:7. 

6. 	Director of Iachayath 
Depa en rtmt d[Panchayath 
Kayarathi-682 555. 

(By Advocate Mr.S Radh'akrishnan for Ri 4,5 & 6) 

26 OA3332O13 

1.S p Iaiiis 
Sb Koyakunhi 
Sailanivapuia, Kiltan 
Lkshadwp 

2 	K 1 Azhai 
S/o Sayed Bu)2a11 

Km iyathivodu 'Kiltan 

A Aharned 
S/oKuoya 

\ 
))Adv9ca M 14 !. Haiiiaj) 

\ -IJ 	 / Qj 
I 	

Veisus 

R es pon dents 

Applicants 



AdminisUati 
Union I e iioiyofLakshadweep 
Kdval itti 

2 	Diiectoi ol Pancayas 
Union 1eniioiy ofLakshadweep 
Kavaiatti 

3 	ub Divisional Officet 
ii an lsIand Uiion Te1iry of Lakshadweep 
l\lllcifl.. 	. 

4. 	Director, 

017. of LalQshadwccp, Kavai atti 	 Respondents 

(By Advb: Mi'.Radhakrishnan) 

27. OA 344/2013 

I, 	Kassim A 
S/o.Auakoya }) 
Aliyathara House, Andrott 

2. 	JilaIuddinN 
Io Attdkoya N P 

INc'ngumrnada I louse, Andioti. 

3 	i\'lohcimmed 1-lassan C 13 
S/o:lKinhikoyaSVP 
Edayakkal;Huse, Andrott 

. Mohammed f6feek C.K 
S/o.IKoya .K.0 
CheriyàKal<kanal I-louse, Andrott 

IVljihaiimccl K'all ialUddin M.K 
Thangal 

Mayanakkada 1 louse, Andrott 

................ 
6 	MOh4mme .Bashcei C 

Sb Pcokoya 
dalKkal I ouse, Andiott 

1-lassan A 
Nallayakoya U. K 

House Andrott 

JL 

...............................;..Ih 



(By 

7 

Muishida Becgum C N 
D/o I ate Shnsiiddin Thangal 
Chemyath 1'a19kath, Andrott 

Advocate Mi 	Gangesh) 

I hc Adrninistiatoi 
Am inisti anon o d 	 f the Umon Territoty 
olLakshadweep, Kavaiani —682 555 

Di rector o 1Pachayats 
Deparmen.tofPanchay.ats 
Admmistiation of the Union Ten itoiy 
)1Lakshad\\eep ; Kavaratti —682 555 

Applicants 

)")Cparti -Ilef-I't of Electricity 
Union Territoi/ of Lakshadweep 
ia\'arathi 	68• 555 

Vi I lage (D'ep)1 Panchyat 
Andi on Is1aid iepiesented by its 
Lxccut.ivc Ofiicei - 682 552 

Advocate Mi S Radhaki ishnan) 

OA 345/2013 

A.'shömna 
I)/o llamsa, E1Iäch&ta I-louse, Agathi 

l3cclathumma P V 
I)Io Kasmi Koyi, Pulhanvccd House, Agathi 

lcadecjaP K 
1)/C) KQya l ctsafl, Punaad House, Agathi 

I 	 I 

Abul Mu{halifM K 
Sb Aitakoya, Mayankakada I-louse, Agathi 

Abdul.cShukc5dr 
S/o.Late USf..: 
Ivielaillarn I louse, Agathi 

7.1 

Hidayathulla M:K 
Aboobackei Koya \' K 

House Agathi 

) 	
I 

(By 

28 

7 

ri 

5. 

/ 
/<s5 \iiSTtSlj) 

7. 

Rets 



. 

NazerK 
S/O.Kidave 
Kunnikathiyapada 1-louse, Agathi 

S11ovkatia1 i M... 
S:Io.Ummer: 13 

akayahda.:IIpuse, Agathi 

12 	Saycd Moham'icc1 K 
Sb Pookoya B 
IKeepait I louse, Agathi 

13 	Nseci P 
S/o.Mui.ha1if K 
Pathacla ,F-I9LISe, Agathi 

14. Abooacker N.M 
S/o.Abdul Rahman 1 
Nafte 	N)1an,iI, Agaiiii 

 AbdI Salam.T.P 
SbChpi ; .Koya C.P 
'l h 	1thiya 111am, Agathi 

 
SA3,N4olmmmd 1oya 
JKakkada 1-lou8e, Ag,athi 

 Ahai C 
S/o.,v'i ohamm.ed Koya T.P 

la1K1ad I-1use, Agathi 

- 
Aboobckèr R. 

- 

' 4/p.Seci.Foya 	1 , .P 

.. 	
1KNi utha{apada I-louse, Agathi 

l9. 
Ia!inaHaji K 



29 

luIaJi nada 1'Ioe, Agathi 

20. 	SEt SAJMohari'i'med 
Sb AbTh.jIla P 

61 

21 

22 

23 

24 

25 

26 

27. 

N'lai ivathoda 'louse Agthi 

Muhammed Koya B 
S/a K oya 
Biyahabiyoda :_1ouse, Agathi 

Na[cesa M.K 
D/o.Ahdul1a, Koya K 
Mootharnkakkada 1-louse, Agathi 

Koya P 
/o Kunhikoya 

Pondoda 1 iodse, Agathi 

Kasrnikoya 1K I 

Kamalrnalmiyoda Puthiya Illam Agathi 

AbaobacKer UY 
1 h IViohammed 

Uppaihoda I lOuse, Agathi 

ladaudheen V 
S/a Ko'assn 

ahda lvi anzil, Agathi 

;P 
1)/c1 Nohanin d S 
B.pthi'ada House, Agathi 

I lindumbi M 
1)/6 Altakoya 
Maiiiyam Scviyoda House, Agathi 

Ia! Ici A P 
Io S,  Y.- di [3uhai i T. P 

\Jiyaappada 1-louse, Agathi 
k 	flt! 

M P 

\4 	uiajHoise, Agathi 

UJL  

AoMuthukoya K.  
) Cl 

	

n 	I lyapappada ouse, Agathi 



S 

Naseer T:P 
S/o•.f\4uthalif 
I'1 IId<u1uthiyä 111am, Agathi 

Ubaid U 
S/o.1-Ia111za U 
Uiinerodachetta I--louse, Agath i 

Syed Mohammed K.T 
S/o.Aboo SalaF 
K;al anth ithiyoda 1-louse, Agathi 

Mhñbd P.P 
Saycd. :M01ThTed 

1?ii!1ñdarath I-louse, Agathi 

AbdulIa 13, 

S.i[athahj-1a 	= 

13iyashibiyoda House, Agathi 

1 lajaromma T.P 
1)/o.i\bdulpdeikoya P.0 
l i:ekku Pthiyail !am, Agathi 

eera 1. K 
D/;Khalidl 
Th fti i 	j-Iouse, Agath i 

42, 	As1a113. 
SIo.Saycd )\liIK 

yashibiyoda I-louse, Agathi 

4 Y', ?bimiiyambi 
U m III e r.  C 

-? 	i3uhathoçla F-louse, Agaihi 



1 5-3 

044.. 1oshna 
D/o Sayed Abdul Rahman 
I hachet i y I louse, Agathi 

4 akkaiiya P0 
S/oIlarn7aJKP 
Puthiya Pui a I ousc, Aga'thi 

46 CheiiyakoyaK 
Sb 	late AltakOya 
IKoodam 1 louse,Agathi 

 Showkathali 
Sb. Late Attakoya 
Sai!aniybcla 1-louse, Agathi 

 Nissaiudhcci \1.K 
Sbo.Ilamza C,K (Lake) 
\/adakKcëlaWIam,Agathi 

49 Chenya lKoya A 1< 
510 1\,Oya I 

l-Ious 
.1 	. 

Agai.hi 

50 Mohammed Ali C P 
5/0 Kasmi Koya A 

1l.cha1akapda 1-louse., Agathi 

51. SayeMp.haiid K 
Sb 	Yousaf A 
Kunnumpui am I louse, A g a t h i.  

(B)' Advocate N4i 1< B Gangcsh) 
I 	

Veisus 

rhc Administiatoi 
Adiiin isU lion of the Union Tei ritot y 
of I akshadwdcp, Kavaiatti —682 555 

2 Depaitment ofAgnculture 
Umon I en itoly olLakshadweep, Kavaiathi 
RcflescntLcl by its Diiectoi —682 555 

Di ecto1i of Panchayats 
) peartrncqt of I anchayats / 	

\ 	mmiqtition of the Union Teiritory 
) o}aksiiadweeKavaiatti —682555 

Jl / 

/• 	::. 

App1 icants 



. 

4. 	Village (Deçp)Panchayat 
Agati Isld jbres.ented by its 
E X,  e' c u t Ivq Offi; - 682554 

(By Adocte MS Idhakrishnan) :kft

29. 	OA346/2013 

Ummei Farook Shafi 
S/o,Aboosala 
Malikakal 1-IQuse, Aminii 

P.A Sayedair: 
Sio.I-lamzakdya 1 
Puthiya Asharoda House, Amini 

 
[)/: Ahawêd, 	Malikakal House, Arnini 

Aharnedkoya 
S(c).Koyakid&vu, Surambi House, Amini 

Vliyähi Vt 
1)/o.Anhukoya Palliyachetta House, Arnini 

Beebi M.P 
DI.1Jmsa, rv'1al1 ipura 1-louse, Kavaratti 

lkaV P 
S/o.ttakoyi,Vadakkilapura, 
Ka'araUi 

(By Advoctc: Mr.K.B (langesh) 

Vesus 

I. 	£Fh  Adm in I srator 
dministraion of the Union Territory 
fLkhádweép, Kävaratti —682 555 

T; 	
• 
J)iietoi' of Panchayats 

'\mintiätion of the Union Territory 
.. 	J 	tJ!khaheep, Kavaratti - 682 555 

:. 
ol 

Respondents 

Applicants 



" •j-; 	•'; -••c: - !! .- T ''' 	___________ -----.--..- .-.. 

fI 	 j 	
• 

. 3 
falhadweep 

varthie$sençedi b Director of Education - 682 555 
It 	 1 

4 	Vi11age (D 1wee) Panchayat 
Athini 1lnd i*presentd by its 
Ekcutive Officer - 682 553 

5 	Village (Dwep) Panchayat 
Kavaratti Lslpnd repiesented by its 
Executiye O'ficei —682 555 

Mr (By Advoct 	4 S Radhakrishnan) 

30 	Ok347/201 1  
I 	 Iit 

uhaiabi P 
D/o JKunhikuiihi 
lalI.ic.h.m Ili.se, Kavaratti Island 

2 	MahainoorM P 
0iô Hamzath t , 

MQlakepura Hokise, Kavaratti Island 
I 	 ..L. 	.,. 

I 	 It 

3 	iiJ bQ 
t)ibchi1c 
Ulhkraphn ,t (aVaratti 1  Island 

II 

4 	itmnaPV 
D/ Ma. 
Puthiyaveedi, Kavaiatti Island 

5 	Saiomrna K P 
D/o Ibiahimkut' 
j'eelakoch ictiyapurarn 
Kavaratti Tslaid 

6 
JS4ai 

i'iatti Island 

7. Bb 1 A, 	I 

ça;lya 
%vappada House, Kavaratti Island 
i4. 

9j \t3ebi Aynepura 
I p4dAbduiahirnan 
/1'1 	avaratti Island 

.',_'. 	 !r:.:t'; ......... 

Respondents 



I 	 I 

l) 	,i 
•': 	 5 

	

'II 	 I 

IS 	 I 

S 	 II 

Ralmath ieukn B 
D/oAli 
Tiahya1 1 11Iou se Kavarati Island 

10 
	

Sadihath V M 
[)/o Valiya Abdiiahirnan 
Vadakj<umeIaciladalTl, Kavai atti Island 

Rhiyarnbe F P 
I)o Ahammed K P 
Thottathapu' a, Kavaratti Island 

Beefathumma B 
D/o Aboobacket 
Beei amthoda, Kavaratti Island 

Rhrnth Beegum P.P 
K.P 

.PôëhaiachepUra, Kavaratti Island 

14 	Maijanath 
I)Io Muthu Aynaputa 
Kuthppappepuia, Kavaratti island 

Il 

(By AvtdMr 1< I Gangesh) 

Applicants 

S 

Veisus 

Fhe Administratot 
Administi ati 1dn of the Union Tei i itory 
o!1akshadwcep, Kavaratti — 682 555 

Diicctoi (Scivices)' 
Administi ati.n of the Union Ten itory 
oN akshadv)dep (Secietariat) 
KaViatti —  62555 

II 

'Dyectoi ofIdtstiis 
Uiion cii Ito! y of Lakshadweep 
Kavaiathi repesenited by the 
• :IiectÔ of l$trjes 

dvocate Mi S Radhakrishnan) 

2 

3 

/ 

(*!. 

BE" J 



Anwar Hussa:ifl 
[)Io.Essa 
Kottaputa I-louse, Arnini 

 Sajitha Beegt.m 
•SaYedbduhla Koya 
3e1i House, Amini 

kanéëdathbI 
DIoShaikoya 
Monakkallachetta House, Amini 

Hässaiña 
S/o.Mohammed 
Alimmechetta House, Amini 

KCNsas 

Ki.hivadachetta House, Amini 

(ByAdvocatei 1KB Gangesh) 

Versus 

I. 	The Administrator 
Administration of the Union Territory 
of Làkhaweep, Kavaratti - 682 555 

2. 	ecor'o1Pancbayats 
I?itmenfPanchayats 
Aminit4rattori of the Union Territory .  

Applicants 

' 	

,- 

51LAM t/ 
........ 

1.•'ç r 	1 

t ;62 555 

ä?tneit of Education 
ii T.itk'ry. of [ak$hadweep 
vrathi represented by 
rector. of Education T  682 555 



H. 

(By A 

32. 

 

 

M,  
:. 

dvoèate M r.S Radhakrihnan) 

OA 350/2013 

Mohainrned Hasan 
Sb Abdu Kadar 
Mohapurakkad House, Andrott 

Abdul Hassan 
Sb Attakoya 
Kathatt House, Andrott 

.SayedJ\4ohammed 
$/o.Aboosalal:. 
iKarchetta H OUe., Andrptt 

'• 

))chyat 
Sntl by its 

.54 

S 
Respondents 

11 

5 

(ByA 

'I 

Mohammd Hussain 
Sb Mohammed 
lppathiyoda House, Andrott 

SA frjuddeen 
.5/ 	'UnIal oya 
)(eTa1kaciaotiSe, Andrott 

yoct K4 ( B Gange'sh) 

Versus 

he Adrniniskçator 
Administration of the Union Territory 
of Lakshac1wee, Kavaratti - 682 555 

b irecor of Fanchayats 
Pepaktfle\t d Panchayats 

of the Union Terntory 

f Lknacweep 
5 55 

Applicants 

ii 
3 	District Panclyat 

Kavaratti epened by its Chief Executive Officer-682 555 

\ Village (Dweep) Panchayat 
kndrott Island represented by its 
Executive QIfic1er - 682 554 	 Respondents 

1. 

1(By Ade 	S adhakLshnan voca Mr 	 ) 



' 	'1L 
JI 	h 

S 	 59 

33 	0A351/261 

1 	Mohammed Hussain 
S/QIndheenK 
Bi1uJi.eth House, Androft 

tfr 

2 	Sa1ahudheefl ?  
'i/o 1uhukcy 
Kunthathalarni-louse, Andrott 

l:ssan 
S/o.Attakoy. 
Kunjanatticleta Andrott 

Yousaf 
S/q.,P.00koya 
Puthiya Eddi;yákkal House, Amini. 

(By Advocate Mi K B Gangesh) 

Versus 

Fedrnipitrtor 
of the Union Territory 

Lkshadweep, Kavaratti - 682 555 

2 	Director of Panchayats 
J rtmen f of Panchay'ats 
AdmlnlstratiQi-i of the Union Territory 
pLakshad weep 
Kvaratti —682 555 

3 	DPartment of Women & Child Development 
tJnçn terifdry of Laksiad weep 
KaVhi ' 
Reprsentpd y its Diredtor 682 555 

4 	viiige,.(Dwe) Panchayat 
Andrbtt Island represented by its 
Cxecãtive Officer - 682 554 

—5 	Village (Dwecp) Pancayat 
•V.') 	'j'. 	..t......... . \Am ir1i Jsland tepresented by its / 	 xecutivc Officer - 682 553 

(B4d 	'1dharishnan) 

- 34  
4 	 U 

.L ............4 
/ 

Applicants 

Respondents 



Mo ham metd 

,.. 

'r 
2. 	Moharnmed 

':•. 

•1 

r 

Mansoor Au: 
S/o.Muthukcsya. 
Pentarnve1ipuraHouse Andrott 

MOhammed Fisa1 
S/oS iddeeque. 
Makket 1-16usèyAndrott. 

(By Adocaté.MK$ Gangeh) 

Versus 

: 

Admnistrator 
Administration of the Union Territory 
oIakhaçiwcep, Kavaratti —682 555 

epar1rnent df Animal Husbandry 
UhionTerry.of Lakshadweep, Kavarathi 
Repiese 1nted by its lThrector —682 555 

3 	birecdpfianchayats 
bermrit 1Pknhayats 
Adh 11i.tiitI9n  cf the Jnion Territory 
6iLa.kshad'wée 
Kavarthhi'— 682 555 

4. 	Vii !agé (Ewëp) Pdnchayat 
An.drott I sland .  represented by its 
ExëcutiveOffl'cer-682 554 

(By Advoëa: M.SRdhkrhnan) 

35 	OA35/2Oi 	I  

1 	761Ki1at 

m1takk1iaU0ust Agatti 

• 	
1d 	• 	 . 

App! icants 

Respondents 



2 1N.ikoor 
Sb 	CiikkthodMojaiYirhed 
Kee

,jig.  M,4:
uiplr 	triOl, &gatti 

3 1PAhinad 	I 

Sb M Yousuf. 
fhekkputhiya Veedu, Agatti 

 K•P.HhakOy 
S/o.Aboobaçker 	.1 
Kaiialinaliypda.Puhya 111am House, Agatti. 

 Khowkat.hali 
S/oSydubukhari 
Kondinoda House, Agatti 

6 B Sharafudhcen 1  
S/O.Uhim6t Ella 
I3ceyakuttiyoda House, Agatti 

 V.K.Mohã.mine.d MüktFiàr 
S/d.A:bdulla;k.,oya 
Vadakk Kunninarnel House, Agatti 

 Abul Rahiiian, 
S/oiDiddeque 
Jlfa House, Agatti 	 Applicants 

(By Advocafe 1 4i 	B Gangesh) 

Veisus 

he Admnitiator 
Admmi.s.tr  ation of the Union Territory 
of I. akshadwpep, Kavaratti - 682 555 

2 Depai trner)t 1 f 	nimal Husbandry 
mon Fei ritor 	of Lakshadweep, Kavarathi 

Reprcsentedy its Director - 682 555 

3 
1t 

ec', 	t Pnchayats 
Departfx9t o Panchayats 
Adiiiistinof the Union Terntory 

Lakshadwep 
Ii 

Kavaratti 	682 555 
•.- 
•-.'. 

4 Iil1age (I)wee 	Panchyat 
Agatti Island represented by its 

/ 	Executive Offkr - 682 553 	 Respondents 



App! i cant 

. 

Versus 

I he Administiator, 
Administi atiQn of the Union Territory 
of Lakhadveep ,Ravarthi - 682 555. 

2. 	'ihDi cto r (Srvies) 
Administration of the Union Territory 
oi I:aksha.w&ep (Secret.riat), 
Kavratti - 682 '555 

3 	Dcpaitment Qf Agriculture 
Union eiit itoty of Lakshadweep, 
Kavatathi - 682 555 

its Diretbr. 

(By Advocate Mi S Radhakrishnan) 

37 OA 355/2613 

Respondents 

I. 	Muthkoya 
S/o.Shaiko' 

all 1lose Andrott 

2. 	MtiM: : 
/o'Asmai' 

'uiad IIcüse, Adrott 

(By Adht: 	Cangsh) 

Versis 

4drnintstiaor 
AniñIstratiOti pf the Union Territory 

7 	Kivaratti - 682 555 

App! icants 



Respondents 

of the Jhion Territory 
c'I akshadwep' I  

Kavaiatti - 	 5— 5 

3 	Village (wcp) Panchayat 
alpeni l'ld cc rse.:ntd by its K  

,,.. .1xecutivcOfftcer-4682 552 

4/ •• 	4iST  

/ 	 Mi-S Radhkiishnan) 

4 	 ff39 \ ?Ji\ 35711013 
UI 
*% 	I J.7\ l Abdifi Salarn 

SI' Cliiyaloya 
1 

Ad m in istat n @1 tft union Territory 
o1LakFadep 
Kavaiatti - 82 55 

3 	Dii ector of Poit, Shipprng & Aviation 
Union Xerritôrv of Lakshadweep. Kavarathi-682 555 

4. 	Village(Dwep) .Panchayat 
A.r)drott Island represented by its 
fxecutive Ofr 682 554 

(By Ad'Qcate: Mr. . .adhk1ishnan) 

38. 	()A 356/20 ).3 

Hajarbmrnabi 
0/6.KoyaKi-1ave .M 
J hithiyapadaHous, Kalpeni 

MK .C-heri•ykya .1 
Sb Mohamwod Koya Haji 
.Ma'lniikkakad House, Kaipeni 

(By Advocate: Mr.K.B Gangesh) 

Versus 

1. 	I he Adniiwsttat'oi 
'\dministi atidn of the Union Territory 
Il aksl7adwecp, Kavaiatti —682 555 

2 	riecto ôfPnchayats 

Respondents 

Applicants 



 

 

EJ 

5 

7 

0.1  

in 

Alikakada hlous'é, K41p0i 

1 h...... .L 
M1QJih?al Ipya ot  S/oSoy, 

P.' 

P Sakeer HUsii 
Sb Mohammed K.oya 
Peechiyath I4oie, Kalpthi 

Abdul Lathef; 
S/o.Pal!atti Kuihi Koya 
Nenernpappad House, Kalpeni 

Attakoya 
/o Kasmi 1oya 

Kunhipuva 	House, Kalpeni 

Abdi.i1 Naser 
Sb Muthu oya 
Ma1mikaka4 I1ouse, Kalpeni 

M.K Kha1ee.'. 
Sto .. I:Iam ::9.y 
Malmikakada I-louse, Kalpeni 

Mohanmcd 1Jasei 
Sb Mohammed Koya 
Peechiyatf F-louse, Kalpeni 

E/oSai Ko' 
MarnrncI House I(atpeni 

Cheriya Koya 
So Ahrned 	I  
Ncdyarn House, Kalpeni 

Mohammed' Koya 
So Kunhi oya 
Chcjyapwakqd -Iouse, Kalpeni 

. \Ka1c1i>oda 1-muse, Kalpeni 
• 	 ... 	 ..........................

I , 

asii koya 
* o Kunhi lKoa 
/v1athiIkadanI!aI 1-louse, Kalpeni 

. 

 



------...*.-- 	¼ 

/ 	 :: L 4  •:, •', 

/ 	s 
4 	\ CL 

• 	 I• 	 I ' 	1 
Ri 

I 

o 
' 	 ••-•• 

' 

I 	! 	I I 	
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I)• 	TclIll 

14. 

	

L$IF 	, 

IIj 

4Sed d iaiiflpd 1oya 
HSuse, Kalpeni 

15 	AbçluIHakeem 
Sb Cheriya Koya 
Melachedarn House, Ka1peni 

16 	Hajirommabi 
[)bo Kasmi Koya 
Akkara House Kalpeni 

17 	Huthairth 
D/o Abbas 
Aia1a1ar I- Iad,Kaipeni 

18 	Rasheed 
Sb Koyarnrrla 
Mannarn House, Kalpeni 

19 	AbdulGafooi 
Sb Kasmi Koya 
Kadapurathai I lam House, Kalpeni 

20 	M.C}Ibya 
SI;1oOkQ))a 

eldain Hoise, Kalpeni 

r 

21 	1 	SaFiya ii 
DIb Moosa K C 
Puthiyapuia J-Iouse, Kalpeni 

(By Advocat Mi K Gangesh) 

Versus 

Applicants 

Adimn.itçatoi 
mistlion of the 1Jnion Territory 
a1<.1weep, Kavarathi - 682 555 

Ill  

arfther 'of'Agi iculture 
ribi jce1r1to 7/ of Lakishadweep, Kavarathi 
eprs,.entei l3y its Director 

rectoi of Panchayats 
eaitrnent t4f Panchayats 
dciiititiO.n of the U:hion Territory 
Lakshadweep, 1av4ratti 



66 

4 	Vilag (Dvep Pahch'a 
se tMy its 

Exeitivq Qfcer 	'I , 

\ 
(By Advocate Mr S Ridhakh$hnan) 

40 	0A358/2013 

Abdul Latheef 
Keela.Villattorn, Arnii Island 
Lakshad\eep. 

(By Ms.Shahna Kath:ikeyanY 

• ersus 

Village (Dweep) Panchyath 
Amni 1slnd 
Reprsentcd by the Chir Person 
Piri-682 552 

2 	Secretary 
Department of Panchayath Kavarathi 

3, 
Enp1çymert;  and Training 
Uhibn.Territbry Of Lakshadweep 
KaaPathi 	. 

(By Advocate Mr S Radhakrishnan for R 2&3) 

41 	OA9/20) I  

Muthuoya 
Mampuram Hous 
Arnini 1.s.1and;.Lakihadweep 

(By Advocate Ms Shahna Karthikeyan) 

:. 	Verus 

1.. 	Y L;g( )wep.Panchayath 
Amni Island 

nai rerson 
Pir-682 552 	I  

j I t 	I 

-- 	
..., 	 ................. . ........ 

2 	ctthi!'y 	I  
'rtrnen1 	an of Pchayath 
Kaverathi - 682 555 

# 

. 

Respondents 

Applicant 

Respondents 

Applicant 



•............ .. 

3. 

Respondents 

(By Advocate: Mr.S Radhakrihran for R 2&3) 

42. OA.362/2013 

Rabeehathulla B.P., aged 35 years, 
Sb. Mohammed Koya T.N., 
Labourer, Kiltan, Residing at a!i'apura House, 
Kiltan Island. 

(By Adioçàte: Sr,i 	Mohp.an) 

Versus 
I'hAdrninitraor, 

,UT,ofLaksha 1 'ep ,  
Kavaratti-682 555, 
Electrical [)ivision, Kavarathy. 

.Director OfPiichiayat, 
DèPail.liicnt of Panchayat, 
Adrriçiisi alion Qf UT of Lakshadweep, 
Khv.Iati -.62 555. 

3 	THEecutive Officei, 
Vtll'age Dwei1 Panchayat, Kiltan-682 557 

(By Advocate Sti S adhakrishnan) 

43. Ok 363/2013 	. .. I 

Yaser AràfaUi M.., aged 28 years, 
Sb. E. Sedikoya;LapurCr, Animal 
Husbandry. Jnit, 11tan, Residing at Moulana Veed, 
Edayak1<.4'I,J<ltafl Island 

(By Adi9' Sri P S' I'4ohanan) 

Versus 
• 	 . 

S 	•. ' 
	•:. 	. 

IJ.e... cimw 1 t'cat9r. 
\ ucrofLakshdweeP 

, ( 	
' 	K4vaiatti-682 555 

.. 	... 
' 

!Irectpr of Panchayat, 
r 	'•• 	

i. 

App! icant 

Respondents 

Applicant 



S 
Dep4rtrnent çI Panchayt, 
Admwistratibn df UT f,Lakshadweep, 
Kavaratti-68255 

0. 

3 	1 he Vetet inai Assistn Surgeon, 
Office of the Veterinay Assistant Surgeon, 
(Animal 1-lusbandry Unity), 
Kiltan Island, Lakshadw$ep682 557 

4 	1 h Chaii person, Vt1lag Dweep Panchayat, 
iKiltan - 682 557 	 Respondents 

[By Advocate Sit S Radhakrishnan (Rl-3)] 

44 0A364/2013 

Abdul 	bish,S/o.SinuI Abid P., aged 27 years, 
Malikakal,Kiltan,iJ1T. of Lakshadweep, working as 
Casual Labouiei, (Live Stpck Inspectors Trained Labour), 
Animal Flushandty Department, U.T.of Lakshadweep, 
Kavarathi 	 Applicant 

(By Advoçat Mrs lDisy I Daniel) 

! 
Versus 

1he Adniinistrtoi, 
lJrnon l'eiiitoiy of Lakhadweep, 
Karathi-682 555 

2 	Chairpei son, Village (Dweep) Panchayat, 
KilThn 682 557 

3 	Diiectçi ol Animal Huandry, 
ULt OF Lakshadweép, lk'avarathi - 682 555 

4 	IDirectot oflPanchayathbepartment of Panchayath, 
aia Khi r-682 55 av 	 Respondents 

[By Advocate Sri S Ia1ha]6 ishnan (RI, 3 & 4)] 

45 0AN0 3664613 	
I 

Mohammed Kasim 
<; Ij rr 	S/b Sa,'eed 

\Ov Nkan1pu1a 1 \ 	ou s e  
• 	,. - 	 • 	• 

" '- Andiott 

/ 
2 j Mhanmd I lussain K C 

/ 	/ 



3. 

(By 

Versus 

The Adinistrator, 
Adrninistrationof the Union Territory 
oILakshadwcep, Kàvaràthi —682 555. 

The [)irector oIPanchayats 
Department, of Panchayats 
Administration of the Union Territory 
afLakshadweep, Kavaratti - 682 555 
0 . 

I alchaiweep I)evelopment Corporation Ltd 
Porf CoritrdI lTo'wer, Añdrott - 682 554 
Represented by its Officer in charge 

[)irectorate olArt & Culture 
Adrninistratkn cf the Union Territory 
ot' Lakshadwep Kavaratti - 682 555. 
Represented byL its Director. 

Direef3r6fAgrièuIture 
I)cpanrièr d'Agi:icuure 
A4mrnirtiop of' the Nion Territory 
jiLkhäd*eep1avardtti - 682 555. 

Panchayat 

AnciroR 	 by its 
Fxecutivé (iIfl'cer-682 554. 

S.  Advoéàte Mr. S. ad1ihnan) 

OA368/2'oI3, 
- 	 I .  

1aky, 	iears, Sb. Pookunni A., 
' 1 utl 	ClttàókadaHouse, Andrott. 

)'? Sb. Sheikoya Thangal, 
t1 

2 

3. 

II 

5. 

6 

HE 

App! i cants 

Respondents 



10 

3 	Saied M dheenThanga!, aged 28 years, 

SIc SqioS F 	(andeth House, Andrott 

4 	MQhmdSS')d Siha aged 23 years, 
/o 	eiko Th'ara1,IKandeth House, Andrott 

5 	Mohathmed Salm, aged44 years, S/o. Kidave A, 

Panchanal house, Andrott 

(hair,.aged 32 y ears.,  S/b. Muthu, 
Puleenakèel Hoiii.se, Kavaratti. 

Abdulbari, aged.34,years, Sb. Hamza Koy, 

Mbnak,kal House, Amiii. 
C. 

a/&d Kbia'Od 44 'éars, Sb. Pookoya, 
Meelacheii House, Arnini 	 Applicants 

(By Ad'vocate Sri K B' Gngsh) 

if 
I 	 Versus 

1. 	The .AdrninisträtQ,.. 
idrninisti ation of the Union Territory of Lakshadweep, 
Krtti-682.555. : 

2 	I)trectoi QfPanchayats 
3epament o 1: ancha)ats, 

A1rnipsti àtion of the Union Territory of Lakshadweep, 

Kav4tp-62 555  :1 

3 	I)artnen. of Agricultiire, Union Territory of Lakshadweep, 
Kavarthi, Represented by its Director - 682 555 

4. 	V.i1age ([)eep) PancFayat, Andrott Island, 
rirested b.yit . Fxeäutive Officer - 682 554. 

5 	Village (DweepPanclayat, 
Kavaiatti kiand, repreented by its 
Executive Officer - 682 555 

6 	yilige ,(Dweep ancFayat, 
by its 

LedüeOi" 	 Respttjdents 

/ 
( 	/ 	

(Blocate Si i S Radhakrishnan) 

, 
/ 	

/ 	
I 

. 



4 

IS nt?4 

1 	S1feeker agd 42 yearsS/o  Sayed Mohammed, 
Va1iapura T-1Qe Ahdrtt, 

2 	Mohammed aser, aged 44 years, Sayed Ismail, 
Keiakkada HQUSe, Andrott 

3 	Mçharnrned Flussain, aged 48 years, Sb Nalla Koya, 
Pallipputa I Icuse, Androth 

j l 
4 	Kunhiseethikoya, aged 5 1 years, S/O. Muneer, 

Puthiyath House, Andrott 

Cheiiyakyáagd  32 'eàrs, Sb. Nallakoya, 
Perumpally House, Andrott 

Nbrul Av, mele" 7:4,ged 36 years, Sb. Shaikoya., 
Pandath Puth,iya Pura House, Andrott 

1 1ãhizakc'a, gcd 52 àrs, Sb. Koya Kidve, 
Chekkarakkad House, Andrott 

MOhathrndásiii,.agd 37 years, SIo Ahammed, 
Aynada Chetta House, Andrott 

9 	u1aima, aged 3 yas, Sb Nalla Koya, 
Nna9mad Hous, Andrott 

10. Mohimmed Hussa, .ged 30 years, Sb Pookoya, 
Pattakal Katt house, Andrott 

11 	Mohammed Iasrn A, aged 39 years, S/o. Yousuf, 
Amrnelarn House, Andrott 

12 	Pookoya, aged 45 years,S/o Sayed Koya, 
Kunnel I louse, Andrott 

13 	see, aged 41 years, bo Koyamma A, 
Pandarth HOu&, A jui d ott 

14 	ainedSha 1i ageti 34 years, Sb ihang Koya, 
Keiei y tatarn, Poklada House, Andrott 

S'ed Shihabpdhin, ad 32 years, S/a Koyamma Koya, 
Shaikk i• eti1: Padira, Andrott. 

f. Jidhanime 	*ãn Ai,::aged 27 years, Sb. Kunhiseethi KQya, 

,thanada1!1tieuse,.Andrott. ,, ------' c* 
AM9J 



5 	5 

I 	I 

17. Soudabi K C P , aged 2years, D/o Attakoya, 
Kudambattu, hei iyapur House, Andrott 

Mohammed Kasim, ge43 years, S/o. Sayed Mohammed, 
Pappet House, Andrott' 

19. Kareern, aged 28 years, /o Koyammakoya, 
Aliyathara House, Arìdott' 

(By Advocate Sri KIB Gangeh) 

Versus 

I he Adrninitrator, 
.Vdmiriistratiön of the Union Territory of Lakshadweep, 
Kaaràtti-682 5155. 

2 	I)iiectoi of Pançhayats, 
I)epai tmenl. of Panchayats, 
•Adrn1fl1Sti'atl6r Of the UiOfl Territory of Lakshadweep, 

App! icants 

Ka\ti-82 555: 

	

S 	 Ii 

3. \i11ge (Dweep) Panchayat, Andrott Island, 
Ii 

rprese.nted by its Executive Officer - 682 554 

(By Advocate Sri S' Radhakrishnan) 

48 OA 370/2013 

1 	Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda House, Kavaratti 

2 	Musthala, ag0,!d1 36 years, Sb Hamzath, 
Ka\'aratti 

I 

c............ 

3 	 37 yeas Sb Koyamma, 
Ciy.,at9{a 

17 

 Fousq, Kvaratti 
S 	 I 

4 	, 1 cp1ee11, 4ed 0 years, Dbo Khamar Khan, 
Sainabiyod a Hquse, Kavaratti 

H 
5. 	Ahabigei:6 years,D/o. Hamzath, 

Keelako-cha-pura I-1Ous, Kavaratti 

••. 	.: 
* / 	 \Shameena, agd 36 years, Dbo Ibnu Maja, 

'a1tyali HoiJe, Kavaratti 

Oc ni th, ed 36 years, Dbo Hamzath, 
* ,/ 	di FIu, <avaratti 

Respondents 
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lamla l3ccgurn aged 34 years, D/o Kasmi, 
Muthihiyoda I46uL, Kavaiatti 

Mujceh Rahman gcd 38 years, S/o. Abdul Khadei, 
Monapui akad Hou, Kavaratti 

Ad\'ocate Sn IC B Gangesh) 

Versus 

'l'he AdministraOr, 
Administratiofi.bf the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of' Pançhayats, 
Depärtment c51 Pnchayats, 
Administiation of the Union lerritoiy of I akshadweep, 
Kavàratti H 82, 555. 

Dii cUoi ate bF Medical and Health Services, 
Union of Lakhadweep, Kavarathi, 
Re1rcsentd byits Director - 682 555. 

 

 

9. 

(By 

3 

App! icants 

Village (D've.e) Pancha,yat, 
1ávaratti 11nd, repTesnted by its 
hxecutive .Oftiëër - 682 555. 

Viljagc (Dwecp) Panchayat, 
Aid roti lsl'nd,'cprcsented by its 
Ixccutivc Oliku —682 554 

(By Advocate Sn 	Radhakiishnan) 

49 	0A371/2013 

P. Naser, a,gcd 3 5 years, S/o Kunhikunhi, 
Pallicham House, Kavaratti. 

P.1. Nascer,. agcl 32 yars, S/o Harnzath, 
Puth iy1 111am, Kavratti. 

P Ram Ia l3LLgum aged 34 years, D/o Kunhi Koya, 

/'MS , 	
, Popvumcda I 11)ue, Kavaiatti 

.. \ 
7 '44'\ ' l V A,.hoobackei aged 36 years, S/o Muthu Koya, 

Puhiya \Iecdu, Kavaiatti 
I  

Respondents 

'V 



iI4 

5 	Shabana Bccgum, aged 24 year, D/o Alt, 
I hekk y1cla 111am, lçavaiatti 

6 	Sulaikahi, aged 43, yeais, DIo Kojan, 

Puthiya II lam, Kavat atti 

7 	Abdul Rd/ak, aged 28 ycars, S/o Mu!lakoya, 
Sai ahiyoda 1 louse, Kavai atti 

(l3y Advocate. Sti K.13. (anesh) 

Applicants 

. 

Versus 

I The Administrator 
Administi auon of the 

Lakhadweep, Kavaratli. 

2 	Dcpai tment of Animal I usbandty, 
Union I'eiritdof Lakhadweep, Kavaratti 
tcpicscnted by  ts Directot 

3. 	I)irector of Pahatits, 
epi*meiit of Panchay,ts ,  D  

Adniinitratinof the 
Union territory of Lakshadweep, 
Kavaiatti, 

4 	Village. (Dwccp) Panchayat, 
lKavuatti kiand icpicscnted by its 
1 xccutivc OffiCLI 

(By Advocct.c Sit S Radhakrishnan) 

50. 	O.'A Nb; 37242.013 

Jamaludhccn S/o. Abdulla U C 
Mudakkiyoda I lqusc, 
Kadimaii 

(By Advocate Mi IC 13 (jangcsh) 

Vet sus 

' 	 Admmiti1atoi, 
AI4mnisti flon ? the Uiion 1 cii itory 

\, 	lakhadwcep, Kavaiathi — 682 555 

.. 
• 2. JhejI)ireCto (S:ëiVices) 

/ AdH nistiatknOf t1 Union Territoiy 
/ 

Respondents 

Applicant 
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of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	I)epartment of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

51. 	OA 373/201:3 

Abdul Saleem, a:gd 32 years, S/o Nal!akoya, 
Ummerthakkada House, Andrott. 

2. 	M.M. Mohammed lqbal, aged 37 years, 
S/o Migdad., Melad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri KB. Gangesh) 

Versus 

The Administrator, 
Administration Of the 
Union Territery of Lakshadweep, 
Kavaratti.-68255.5 

I)irector of Pnchayats, 
Department of Pa:nchayats, 
Administration of the 
Union 'ferritory of Lakshadweep, 
Kavaratti,-68555 

i)epartment Of Science & Technology, 
Union 'l'erritory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of Environment & Forests, 
Andrott-682 554. 

illage (Dwep) Panchayat, 
Andioth Island repiesented by its 

7 	 1xecutive O!ficec-682 554 
/ 	)4i 
I 	(ByJAdcate: Sri S. Radhakrishnan) 

/ 

: 

Respondents 



.7' 	

. 

52. O.A No. 380/2013 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Aridroth Island 
Union Territory ôfLakshadweep - 682 551.. 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of La.kshadweep, 
Kavarathi Island 682 555. 

The Director (Services) 
Adninitration oithe Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panchayats 
Union Territoty of Lakshadweep 
Kavaratti island - 682 555. 

The I)irector 
Agricultural Department 
Union Territory of La.kshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Planìt Protection Officer 
Andrth, UiTionTèrritOry of 
Lakshadweep - 682 557. 

(By Advocate Mr. S. Radhakrishnan) 

53. 	OA 381/201.3 

B. Saidali, S/o iate.Mohàmmed Koya 
Palliyachena, Baridayam House, 
Agatti Isla:hd,, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
1alkkandiyoda House, Agatti Island, 

Territory of Lakshadweep.. 

:34 	amaluddin, Aged 40 years, 
t 	lt Ummer, Mariyathola Kandawargothi House, 

It (Island, Union Territory of Lakshadweep 

Applicant 

Respondents 
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4. 	T.K. Sarofmtz.b'i, Aged 36 years, D/o late Kunhikoya 
Keelaillam Th'kke1apu House., Agatti Island, 
Union Territoy of Lakhadweep. 

(By Advocate: Sri N. Anilkumar) 

Applicants 

Versus 

* L. 

1k 

The Administrator, 
Union Tii'i'toy of Uakshadweep, Kavaratti. 

The Chaii'pern; Villag (Dweep) Panchayat, 
Agatti Island, Union Teitory of Lakshadweep. 

The Employment OThcr, Kavaratti, 
Union Tern tory of Lakhadweep. 

The Director of Panchyat, 
I)epartmet of P'arehayat, Kavaratti, 
Union Territory of La.kshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Pánchayat, Agatti Island, 
Union Ter itony of Lakshadweep. 

The Deputy Côlleton/ASQ, Agatti Island, 
Union Territoiy of La.kshdweep. 

The Social Welfare Inpetor, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 

(By Advocate: Sri S. Radhaknishnan (R.I,3 to 7)) 

54. OA 384/20,13 

Ishaque A.C., a:ged 35, '/o. Junie's T.., 
Bus I-Ic lper., Distri.'c .t Panchayat, Kiltan, 
Residing at Arälckala Chtt.a House, 
Kiltan Island, UT oftakshadweep. 

Abdul Rasak K.C., aged 37, 
to..Kasmikoya P.F., Bus friver, 
istiict Pa.tich'ayat, K.iltan, 
esiding at Kattichetta House, 

(iltan Island., UT of La.k.'shadweep. 

Respondents 



,. 	
. 
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. 

3. 	Noorulla S.M,, aged 39, Sb. Late P.S. Kunhimon, 
Bus CIeaner,iistrict Panchayat, Kiltan, 
Residing at.Sife Manzil, Kiltan Island, 
UT of Lakshadweep.. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat,  
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat., Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2()13 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Arnini Island, Union Territory ofLakshadweep, 
Pin - 682 552. 

A. Ismail, agd 45 years, Sb. Eassa, Andrati Yoada, 
Arnini Island Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthurnamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peecha.ndam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A..M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
DMtNfS 	Amini Is1andtJnion Territory of Lakshadweep, Pin - 682..$. 

feciulla 	aged 25 years, S/o. Kidave Naduvaua Chetta, 
mini Island, Union Territory of I akshadweep, Pin —682 552 c 
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Abdul Sa1aiA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Anirii Island, Union Territory of Laksadweep, 
Pin —682 552 

Noorul Hassah K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, jmini Is.land, Union Territory of Lakshadweep, 
Pin-682 552.; 

Jalal B.M., a.ed 31 years, S/o. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

U 

Najeeb A., aged 31, Sb. Kidavu T.C., 
Ayeshera, Aniini Island., Union Territory of 
Lakshadwee, Pin— 682 552. 

Nafeesath U.,aged 35 years, Dbo. Eassa Kottappura, 
Unnarn, Aniini Island, Union Territory of Lakshadweep, 
Pin - 682 552.. 	. 	 Applicants. 

(By.Advocate: Sri Shiraz Bhava \9'.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Adtnirristrator. 

The Director of Panchayaths, 
1)epartment of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (I)weep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin - 682 555, 
Represented by its Exeeutive Officer. 	 . Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388I2013 

. Amariufla, aged 38 years, S/c. Sayed 
P.1K., Puthiya Pandarain, Kiltan. 

* 	 Thbaraka Banu, aged 27 years, D/o. ibrahirn,  
1-louse, Andiott 

10 
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K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunne! House, Amini. 	 App! icants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adrninistitoi, 
Administratior of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Pánchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Arnini Island —682 554. 

Village (Dwe:p) Pa:nchayat, 
Kiltan !sland,epresented by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andrott Is!and. represented by its Executive Officer-682 553. 

Village (Dwcep) Pnchayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A390/2013 

C.N. Abdul'Ikeein, aged 38 yea•s, Sb. Koya, 
Cheriyànnallà! House, Kalpeni. 

K.I. Cheriyalcoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillam 1-louse, Kalpeni. 

K.K.SadiqueAli, aged 44 years, Sb. Mohammed C.P.., 
onhankakkada 1-louse,Kalpeni 

I labusabi, aged 50 yeais, Dbo Attakoya, 

J Jk3h'eiiyannallal House, Kalpeni 
/ 	1 I 

	

- --5 	11ameedabi, aged 41 years, Dbo Ramalan, 
• 	

•: 	
/ 



Pakkath Flouse, KaIpeni. 

6. 	A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanarn Thq'tain House, Kalpeni. 

7 	A.K. Muthubi: aged 53 yeais, D/o. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandarnkalam Houe, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M.., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam House,.Kalpeni. 

Naseerna M.P., aged 33 years, DIo. Mohammed K.P., 
Mayamkakkapura H. ouse, Kalpeni. 

lIumairath P., aged 42 years, DIo. Sayed, 
Poodiyath I-louse, Kalpeni. 

C.O. Balkees, aged53 years, DIo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Ahdurahimn, a..ed 49 years, Sb. Muhrned M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada. House, Kalpeni. 

M. Anwar,aged 37 yeais, Sb. M.P. Khader; 
Maral Houe Kalpeni. 

M.P. Hajira, aged 36 yers, DIo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G. Naseema Beegurn, aged 36 years, DIo. Hamzakoya M.K., 

Cheriyachaman Gath House, Kalpeni. 

K.K. Auakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalam House, Kalpeni. 

1 hangakoya, aged 33 years, Sb Chariyakoya E, 
Ko1iya1a House, Kavaratti 

•.';1 21 	J-Iussain AU, aged 35 years, Sb. Nallakoya, 
/ Qhettipura  1-louse, Kavaratti 



L, 
Jaffer,aged 	years, Sb. Hàsaii T.P., 
Kaladi I-lousKavaratti. 

Basheer, aged36 years, Sb. Mohammed P., 
Kunniname! House, Kavaratti. 

Am ma, aged .42 years, DIo. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 'ear, Dbo. Aboobacker, 
Kunninamel l-Iouse Kavaratti. 

Rahrnath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, D/o. Au, 
Kunnumpuram I-louse, Kavaratti. 

Sharnshadbeegirm, aged 31 years, Dbo. Kuttiyarnmed, 
Kunnam 1-louse, Kavaiatti. 

Jarneela, aged 37 years, Dbo. Kunhikoya, 
Fathima Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Aharned A.P., 
Kadapurathai. 11am, Kavaratti. 

Noorul Ameh, aged 33 years, Sb. Sayed Buhari, 
Palalam House; Kavaratti. 

Abdul Rasheed, aged 23 years, Sbo. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda Huse Kavaratti. 

MohammedaliT.P., aged 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam Hoe, Kavaratti. 

33 years, Sb. Au K.P., Jassin C., agd  
n. 	SJionani 1-lOUse, Kavaratti.. 	. 

Ahammcd Rafl, aged 37 years, Sb Hamzat1 Haji A p 7. 
/ 	gNlokepuia House, Kavaiatti 

H 



Mohammed $haffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikom, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahirnan, 

Aynepura Hojiise, K,avaratti. 

Mushin, aged.39 years, Sb. Nallakoya, 
Kuttithayapurt I-louse, Kavaratti. 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharammakepura I-louse, Kavaratti. 

Faizel 1-lussain, aged 37 years, Sb. Shahul 1-larneed, 
Palamkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pal licaham 1-louse, Kavaratti. 

Shihab, aged 35 years, S/o. Kunhimoideen, Mullapura House, 

.Kavaratti. 

Aman, aged 37 years, Sbo. Aboobacker, Kaladi 1-louse, 

Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agam House, 
Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
UI likanapur HousC, Kavaratti. 

48, 	Abdul Hashim M.l., aged 33 years, Sb. Attakoya, 
Mukriya 111am HouSe, Kavaratti. 

Kadisha, aged 44 years, D/o. Ukkas, 
Umbiypura 1-louse, Kavaratti. 

C.P. A6dul Razak, aged 42 years, Sb. Mohammed, 
ChaI1aathaPra 1-louse, Kavaratti. 

K. Abdil Rasheedu, aged 42 years, Sb. Harnzath, 
Kunhibiyoda, House, Kavaratti. 

- 	 Raheern, aged 31 years, Sb. 1-lameed, 
iptira I-louse, Kavaratti. 

/" 
L 	/ '3 	MjFabceb Rahman, aged 43 yeais, Sb Khalid, 

( 	
Mc athki ,vathapui a 1-louse, Kavat atti 



S 
Moorninath, aged 37 years, D/o. Kidav, 
Neliyarnpura House, Kavaratti. 

Halima, aged 35 years, D/o. Koyamma, 
Tha!eekepu'rai-Iouse, Kavaratti. 

Sayed Abdul iaheem, aged 46 years, S/a. Haji Sayed Shaikoya, 
Ummainanoda House, Kavaratti. 

57, 	Abdul Reheem, aged 30 years, S/o. 1-larnzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ullkanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, S/o. Aboobacker, 
Puthiya Kunnamka!am, Kavaratti. 

Muhsin, aged 38 years, S/o. Koyanima, 
Kunnumpuea 1-louse, Kavaratti. 

Seethi Koya, aged 39 years, S/a. Cheriyakoya, 
Edanilam 1-louse, Kavaratti. 

Mariyominabi, aged 36 years, D/o. Mohammed, 
Katti iKu lam Houe, Kavaratti. 

Mohammed Shafi, aged 33 years, S/a. Ahammed Haji, 
Pakichipura House, Kavaratti. 

Mubena, aged 23 years, D/o. Sayed Poo, 
Ne1iypuraH'ouse, Kavaratti. 

Sa1ma,aged 22 years, D/o. Cheriyakoya, 
Vadakila pura 1-louse, Kavaratti. 

M u h anL1i ed, aged 32 years, S/a. Attakoya, 
Vadkilapura, Kava(atti. 

Sairahanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Madal 1-louse, Arnini. 

/ 

Iohammed All P.M., aged 27 years, S/a. Hamza, 
hiya Marizil, Amini. 

\yYakoa aged 41 yeais, S/a Abdul Khader, h 	 , 
A ,-.,..-.. 

i iuuc., ziuiiii. 
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Cheriyakoya ;M.C., aged 32 years, S/o. 1-lameed, 
Melachtaa House,Kadmath. 

ShafeeV.P., aged 39 years, Sb. Ismail, 
VadakkilapuraHouse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahu! Harneed, aged 21 years, S/o. Ibrahirn, 
Melachetta House, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheri yakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada -Ioise,Arid:ioth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

77, 	1laarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal 1-Ibuse, A.ndroth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada Bithathabiyyapurarn House, Androth. 

Asmabi, aged 38 years, G?o. Koyamma A., 
Mayyampo kkada F-Eotse, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chatt'pokkada House, Androth. 

Fathimath Suhara., aged 38 years, D/o. Koyatnma, 
Bappathiyoda House ;  Androth. 

Nusaiba A, aged 45 years, [)/o. YousafM.P., 
Achammada I-lOuse, Androth. 

83. 	Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavankka1 House, AndrOth. 

21 BaihaT., aged 37 years, Dbo. Pookunhikoya, 
Thailath 1-louse, Androth. 

..' 	 H 

(4Y 
*1 ( 	f 

AM 

Lhamth P., aged 42 years, D/o. Koya Kiadve, 
thada 1-lOus0, Anthoth. 
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86. Naseera Banu M.K., aged 40 years, D/o. Kunhi Koya, 
MooIaId I-Iouse,Androth. 

87 	Kadeeshomrflabi L , aged 40 years, DIo Seethi M, 

Lavanak<al House, Androth. 

Saromtnabi T, aged 43 years, D/o. Aboobacker, 
Thachery Hoise, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery I-louse, Androth. 

Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

94, Rarnlath Beegum, a.ged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makkét House, Androth. 

Safiyi.M., kged 39 years, D/o. Nallakoya M., 
MathiI1Ious6, Androth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
MathilHouse, Androth. 

Hussaih P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Husaii E.K., aged 48 years, Sb. Seethikoya, 
Edayakkal H9use, Androth. 

/01V .  Sayeed 1 Mohmmd Koya L., aged 54 years, Sb. Kader P., 
\Lavanakkal House, Androth 

.. 



102. Hussan K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashada -Iouse, Androth 

103 Ismail, aged 40 years, S/o. Lava Burhikage Moosa, 
Kun:nfnang.House, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 
Pathada House, Androth, 

Pookunhi, aged 31 yeaTrs, Sb. Saye Mohammed, 
Keechelarn 1-louse, AndrOth. 

M.P. Mohammed 1-lussain, aged 35 years, 
Sb. Kidave, Moodainpura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the. Union Territory of Lakshadweep, 
Kavar4.tti - 682 555. 

3 	1)ire6tor, Department of Labour and Employment, 
Administration oil the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director— 682 555. 

I)epartment ôflAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartnent of Women and Child Development, 
Admin,i stration of the Union Territory of Lakshadweep, 
Kavrti, represented by its Director - 682 555 

Departinent of Ii',heries, Administration of the Union Territory of 
L akshdweep, Kavaratti, represented by its Director - 682 555 

7 V 	 - 
er
epartment of Animal Husbandry, Administration of theUnion 

 
¼_ ( 	 * ijcpresen tedby its Director-682555. 

I \< \ _, __qi 
c'i 



S 
9. 	Lakshadweep Khadi and Village Industries Board, 

Kavaratti, re.rèSented by its Chairman - 682 555. 

1 0 	Revenue Sub Divisional Officer, Kavaratti Island - 682 555 

11 	Sub Divisional Officer, Amini Island - 682 554 

12 	AssistanEnineer, LPWD Sub Division, Andrott Is!and-682 553 

13 	akshad'eep Disti ict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555. 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Executi Officer– 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer –682 555, 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer– 682 554. 

Village Uwep) Panchayat, 
Kadarnath Island, represented by its 
ExecUtive Officei - 682 553 

Village (:Dweep) Panchayat, 
Androt .h 181'and i  teptesented by its 
Executive officer 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (Rl-8 & 10-18)] 

58. OA 392/2013 

Husain, Sb Aboosala, 
Sarnpjada (Konchukakada) House, 
AgatjiI,resntly working as Cleaner, 
RGSIdpitai, Agatti. 

Shukbor, S/b late Kidave, 
Pakrurnupanbda I-louse, Agathi, 
Presently wqrking as Cleaner, 
RGS HopitaI, Agatti. 

/ 	DM' 

&heef, S/d Atvakoya, / 	
4andiyoda Mouse, Agathi, 

i%ently working as Cleaner, 

•

Flqspit,,Agatti. 

,/ 
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I 
4. 	1-larneedath, DIo Koyassan, 

Aynepara I-louse, Agathi, 
Presently working as Cleaner, 
RGS I-Iospital,Agatti. 

	

5. 	Subaid D/o Mohathed, 
Kulalioda I louse, Agathi, 
Presentb working as Cleaner, 
RGS Hospital, Agatti. 

l'-lajara, D/o late Wider, 
Beepapada I-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Sheemabi, D/b late Shamsuddeen, 
Beepapada House, Agthi, 
Presently working as Cleaner, 
RGS l-IospitaJ,.Agatt.i. 

Abida, D/o l-Iarneed, 
Makkiyachoda House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, D/o Moharned, 
Koylarn 1-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Sulaiman, Sb l-larnza, 
Kalandithiyoda House, Agathi, 
Pre

0
et1' working as Cleaner, 

RG 1-l6spital, Agatti. 

Mahamood, Sbo Koyassan, 
Amperpally 1-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/o Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS I lospital, Agatti. 

Abdu1nmW
e,
b late Harnza, 

/ 	 \ Mlailtarn 	Agathi, 

( 	 Presen wrking as Dhobi, 
\ ./ 	J RGS -ldspital, Agatti. It's

\L 	/ 
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S 
Adulla1cr;.S/o Ummer, 
I3iy1{yoi I louse, Agathi, 

as Dhobi, 
RGS 116 fl Agatti. 

Abdu1ia,S!oKhaIid, 
Kandavar Gdthi House, Agathi, 
Presently working as Cleaner, 
RGS Hospital; Agatti. 	 Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus 

The Administator, 
Union ferrito.r.y of Lakshadweep, 
Kaváiatti.-682555 

The hirpeon, 
Vii1g(Dwëp) Panchayat, 
Agatli llan Union Territory of Lakshadweep 682553 

The MdicaI Officer in charge, 
Comqi uii ity lTleal.th Centre Agatti Island, 
Uni Territory of Lakshadweep 682553 

(By Advoaie: Sri S. Radhakrishnan (R1&3)) 

59 	0A39I20i3 
.. 

I. 	CM  laoy aged 44 years, 
S/oP  Siraj Chkireyarnrnakada House, 
Kadaiiat Slilled  Labourer, 
Office of theAssistant Engineer Electrical, 
Eectrical Sub Division, Kadamat. 

2. 	K.P. Jalluddeen, aged 41 years, 
Sb 1-laiuëed Madkinachetta, Kattipura House, 
Skilled àbirer, 
Oflic Ot1e Assistant Engineer Electrical, 
Elèôtiica.f :S.11b  Division, Kadarnat, 

.4 	 S 

aged 31 years, Sb late Nallakoya 
Kunhiddl1 I louse, Kadarnat, Skilled Labourer, 
Office ofthci Assistant Engineer Electrical, 
Elecftial Sirb Division, Kadarnat. 

B.M. Madulla, aged 42 years, So Hameed Melachetta, 

/ MI OtN 

TV 

Respondents 



• 
B ftiyommadHouse, Kadamat, Skilled Labourer, 
OfiThe o ithssistant Engineer Electrical, 
E1ccHca1 SLf5 Division, Kadarnat, 

5. 	K.P: Kunhikya, aged 4.1 years, S/o late Hassainar, 
KeelacherryHouse, Kadamat, Skilled Labourer, 
Office .bfthe .Assistant Engineer, Electrical, 
Eledtricaf Sdb.:Division, Kadarnat. 

(By Advocate: Sri. R. Sreeraj) 

I. 	The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Directorof Panchayat, 
Departmentof Panchayat, 
Admin istratibn of Union Territory of. Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
'Kadamat-682 556. 

Applicants 

The Aistant Engineer, Electrical, 
Elctric1 Sub Division, Kadarnat-682 556. 

Thhiftperson, 
Vil)c..p Panchayat, .Kadarnat-682 556. 

(By Advocate Sri'S Radhaknshnan(R1-4)) 

60. OA 394/2013 

I. 	U.P. Jamll/o C.O. Koyamma, aged 39 years 
working as...killed Labourer, 
Aniirial. Hubandry Unit, 
Uion fy of Lakshadweep, Kalpeni-682 557 
and eic iqgtt Umprampappada House, 
IKpi Jsaftid-682 557. 

2 	P N'luthpkoya, S/o late M K Harnzakoya, aged 43 years 
wOlthgs SI1led Labourer, 
AhnäT Husbandry Uni.t, 
UnonTérritbry of Lakshadweep, Kalpeni-682 557 
and residing at Thithiyapad.a House, 
Kalpeni Islarid-682 557. 

3. 	M. Hyder, S/O tate M.K. Yousef, aged 43 years 



S 
Animal Husb,.'andry Unit, 
Union .Terit±' of Lakshadep, Kalpeni-682 557 
and resiing .t Manchiyanam House, 
Kalpeni llard682 557. 

K.O. Moharrirried IbnuJaffer, Sb K.P. Sayed, aged 44 
yers, orking as Casual Labourer, 
Anhiia1 	ndry Unit, 
Unii Trrity of Lakshadweep, Kalpeni-682 557 
and:esidigt Kakatchiyoda House, 
Kalpeni Is1aid-682 557. 

M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Animal Husbandry Unit, 
Union Territry Qf Lkshadweep, Kalpeni-682 557 
and residi.ng  at Mlmikakkada House, 
Kalpeni Islarid 7 682 557. 

M. Kalam, S/oM.C, Muthukoya, aged 34 years 
workirg as Casual Labourer, 
AniiñaF.Husbhridry Unit, 
Unbn Teiiitoiy of Lakshadweep, Kalpeni-682 557 
a n4 eidin t Maral House, 
Kalp eni Is1aid-682 557 

K.K Mbhañmed Rafeeque, S/o V.K. Kojankoya, aged 45 
yaiwoikihg as Casual Labourer, 

Animal Husbandry Unit, 
Union TeitiyofLakhadweep, Kalpeni-682 557 
and residing at Kandamkalam House, 
Kalpeni lsland-682 557 

M uniLkOa, S/o late M C Ahrnedkunji, aged 47 years 
workin 1  sçasual Labourer, 
Annjiai IHlusbandiy Unit, 
Union cuifiy oFLakshadweep, Ka!peni-682 557 
and resicing t Maial House, Kalpeni Island-682 557 

K.O. .Ab.thiiSalam S76P. Assainar, aged 39 years 
woikihg s Casual Labourer, 
Animal Husbahdry: Unit, 
Uni6n1rritrb'tof Lkshathveep, Kalpeni-682 557 
and residing. at Kakatchiyoda House, 

,4 	NKalpeni Islad-682 557 

I 
1O\P P Musthafa, Sb late Sayedmuhammedkoya, 

f agdd 47reais, working as Casual Labourer, 
I rAnt 47 0, -Tusbandiy Unit, 

- 

.7 

rdl 

5 

6 

7 
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Union Territory of Lakshaweep, Kalpeni-682 557 
and rsidingt Pokkarappada House, 
Kalpeni lsland-682 557 	 Applicants 

(By Advocte Sli N. Unnikrishnan) 

Versus 

The .Adminisrator, 
Union Territor' of Lakshadweep, 
Kavaratti.-682555 

2. 	The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti,-682555 

3 	1 he Chief Executive Officer, District Panchayat, 
Union1cititoiy of Lakshadweep, 
Kavaratti,-682555 

4. 	The \/eterinary Assistant Surgeon, 
Village DwCep Panchayat, 
Kalpeni-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. 0A395/2013 

Saiiul A bid, 'S/o Yusuf, aged 40 years, 
Cheriyarnna!lala House, Kadamat, 

Panchayat, Kadarnat. 

Ab1uI Shukor, S/o Sayed Au, aged 41 years, 
Ukayachetta 1-louse, Kadamat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, S/0 Nadeer, aged 43 years, 
Madurakam I-louse, Fadarnat, 
Helper, District Panchayat, Kadarnat. 

Ayoohkhan, S/o Kunhikoya, aged 37 years, 
IKeerti Mahal House, Kadamat, 
l-1e1per, bistrict Panchayat, Kadamat. 	 Applicants 

. l 

R. Sreeraj) 
.. 

Versus 

• 	•- 

9 



S 	

S 	
S 

'l'h jdnisrator, 
Uniop '1ciiitOiy of I. akshadweep, 
Kai8 555 

TheirctorfPanchayat, 
Department fPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 

Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 

K av a ra tt i -682555. 

(By Advocate: Sri •S.. Radhakrishnan) 

62. OA 4001203 

P P Siiaj, aged 44 years, Sb M. Subair, 
Puthya Panclararn I-louse, Agatti Island, 
Union 'Territpry of Lakshadweep. 

Nouhâcl Ali ged 32 years, S/o U. Sabjan, 
House, Agatti Island, 

Union Ièrritpry oiLakshadweep. 

Respondents 

M.I. Abdul Naser, aged 28 years, S/o M. Abdul Rahiman, 

MeIaJJ.lom lIouse, Agatti Island, 
of Lakshad weep. 

4.T.: Khlid, aged 30 years, Sb Kidave, 
Mela1l1m+1oUse, Agatti Island, 
Union. 1 1eror' of Lakshadweep. 

K.C. Abdul 'hukoor, aged 38 years, S/o Kasmi, 

Kai'iyamach.ett House, Agatti Island, 
Union Terjtrof Lakshadweep. 

M.P. Ni.andddin, aged 27 years, Sb M. Abusala, 

Melapui jJouse; Agatti Island, 
Union 	riry of Lakshadweep. 

(By Adva$Fi 4. Anilkumar) 

Versus 

\\TheAdth'ihistrator, 

SI 
'- 	 Union Territory of Lakshadweep 

/ 	) 	kavara1ti.-62551 

ftc Chaitpci son, 

Applicants 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255: 1 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-6825 53. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
U nion Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island: 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Applicants 

I . 	The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

l he Chciiipei son, 
.' 	village (Dweep) Panchayat, Kalpeni. 

/ 
( 	

3. . The Director of Panchayat, 
Department of Panchayath, Kavaratti-682555. 



4. 	The Director, 
I)epartment of Science & Technology 
Kalpeni. 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 .  years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Anijnal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

Respondents 

Applicant 

S 

4 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann 	 p. 

OMINIS 
ocate: Mr. Grashious Kuriakose, Sr.) 

/ 	 Ms. Daisy I Daniel) 

Versus 

Respondents 

App! icant 



The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

ki 
	 3. 	I)irector of Panchayat, 

Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555 

Medical Officer in Charge, 
Primary 1-lealth Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Rádhkrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P.., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

N/fdhammed M., aged 40 years, S/o Basha A.P., 
Mbothammada House, Agatti. 

l-lafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years,S/o Ahamed, 
Uriyoda I-louse, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
• 	Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

8 ,, Aboobacker P K , aged 3 1 years, S/o Koyassan, 
Puthukotta House, Agatti 

9. 	6hammed T.P., aged 39 years, S/o Hamza, 
1 hoppumpadi House, Agatti 



I 

1 0. 	Saromma M., aged 39 years, D/o Harnza, 
Mariyathoda House, Agatti. 

Ashraf AK., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada House, Agatti. 

Shailahi PP., aged 36 years, D/o I-Iamza K., 
Puthiyapura House, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavai'atti-68255 5. 

Village (Dweep) Panchayat, 
Agatti island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: $ri .S. Radhakrishnan 

67. OA 44482013 

Ahoosalih, S/o Rasheed Koya, 
Padalapura, Ki tan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

I. 	Union ....erritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 

Tc" 

.-.-------- 

1 	 . 	 . 	 . 

jC. 	 . 

3? 	.• 	 . 	 . 

..- 



I 
The Director of Panchayat, 
Union Territory of Lakshadwep, 
Kavaratti Island, Pin- 682555. 

The Chairperson, 
Village (Dweep)Panchayat, 
Kiltan Jsland. 
Union Territory of Lakshadweep, Pin-82558 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
U moo Territory of Lakshadweep 
Pin-682558. 

(B),  Advocat: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68, 	OA 453/2013 	 . 

I. 	1-lameed K., S/o Abdul Rahman, aged 36 years, 
Keelazill.amTi) Kiltan Island. 
Union Territory of Lakshaclweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Salcem K., S/o Badar K, aged 28 years, 
• Kuuukum (H) Kiltan Island, 
. Union Territory of Lakshadweep. 

Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

1-lisminoor, S/0 Mohammed, aged 38 years, 
Pakkiyoda (1-I) Kiltan Island., 
Ui-don Territory of Lakshdweep. 
Working as Casual labourer in 
Laksbadweep Building Development Board, Iiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Islnnd, 

• Union Territory of Lkshadep. 
Woi'kitg as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan. 

LAM 

s5 	4lS TR,4 	\ 

Respondents 

Applicants 
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0 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chirpersoh; 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director ol Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrisbnan (RI, 3 to 4)) 

69, 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlat Island. 	 Applicant 

(By Advocata Mr. K.B. Gangesh), 

Versus 

I. 	The Adiinistrator, 
Admintration of the Union Territory 
of l.akhadwep,Kavaratti - 682 555. 

The Drector, (Services) 
Administration of the Uhidn Territory 
of I akshadwep (Secretariat), 
Ka\'aratti- 682555. 

Department of Science and Technology 
Union Terd tory of Lakshadweep, 
KavraThi - 682555. 
Repies.nted by its Director. 	 Respondents 

(By AdvOcatMr, S. Radhakrishnan) 

70. 	OA 492/2013 

.,\ 

.,/ ./ 



0 K. Bushra Begum, W/o 1-lakeem, 
Aged 27 year, Casual Labour, 
Office of the Veterinary Asi'stant Surgeon, 
Animal Husbtmdry. Unit, Amini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri yB. 1-Iarinarayan) 

V ers us 

Union of india rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The Director of Panchayat, 
Departiient of PancIiayat, 
Union Territory of Lakshadwep, 
l(avartti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

4, 	The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

71. OA 499/01 

Rahrnath Beegum Keelakunnikkarn, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat island, 
Union Territory of Lakshdweep. 
Residing at Keelakunnikkam 1-louse, 
Kadamat Island 	 S  - 
Unionlerritory of Lakshadweep, PIN —682 556. 

2. 	Mohaitimed Shafi Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MONREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 

7 	1 Kdamath Island, Union 1 eiritoiy of Lakshadweep, 

(• 	\Rsiding at Malika House, 	 . 

4 	 Kadamat Island, 

\\!Y*
LAM 

J 



w 
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Union Territory of Lakshadweëp, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavaratili, 

2. 	The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

3; 	The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshiweep. 	 Respondents 

(By Advocate Mr. s Radhakrishnan) 

72. 	OA 507/2003 

MuthuKoya K 
CasualLabour, Street Light Maintenance 
VillagC Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permadent address : Kunninamel I-louse 
Arnini Island, Union Territory of Lakshadweep 

Pin-682 552 	 Applicant 

(By Advocate: Mr.TCQ Swarny) 

Versus 

The Adtiinistiatoi 
Union .Tritory of Lakshadweep 
Laksh&yeep Administration 
Kavaratti - 682 555 

NLS r 
I 	(L 	

/ 

-: 

\M BEC' 

2. 	The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti 682 555 

The Secretary (Panchayats) 
/ (Directorate of Panchayats) 

* 

S 



0:3 

Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

4, 	The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini island - 682 552 
The Director 
([)irectoratc of Panchayats) 
Administration of the Union Territoiy of Lakshadweep 
Kavaratl,i - 682 555 

(13)' Advocate: Mr,S.Radhakrishnan (Rl-3,5&6) 

73. 	O.A.No. 509/2013 

Maleeha Beegum K.C. 
D/o. Indeen Kandiltth 
Kavai Chetta i-louse, Androth. 

Shahida Beegum K. 
D/o. I-lamzakoya 
Kandiath I-louse, Androth. 

Subaida M. 
D/o. Kidave U.K 
Mal<ke I-louse, Androth. 

Aysha'Begum P.V.K 
D/o. YaKoob P.K 
Puthiyentamveli Kad 

' Androth..  

Rahmath Beegum K 
D/o. 1-lamzak0ya P.O  
Kunhali I-louse, Androth. 

Respondents 

I'hah i ia L. 
Seethi Nallal 

i-louse 

/ 	1. Aidioth 

7 ) Subaidci A.  ji 
/ D/o Sayed Mohammed M.  

- 	/ 

(I 

- 
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n 
Aliyathara House, Androth. 

Fathimathu Suhurabi P.V.K 
DIo. 4ijed P.V.K 
Pentan1i Kad, Androth. 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyarnmada House, Androth. 

I 1. 	1-laseena Beegum C.P.1 
DIo. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	1-labsabi P.U.P 
Dbo. Fàkarukdheen K. Cheriyadam 
Ummathabiyapura I-louse, Androth. 	 Applicants 

(By Advocate: Mr. K . B. Gangesh) 

Vests 

The Adniiiiistrator, 
Administration of the Union Territory 
ofLaksbadweep, Kavarathi —682 555. 

	

2. 	Directte of Industries 
Union lTèrritory of Lakshadweep 
Kavaräthi, represented by the 
Director of Industries —682 555. 

	

3, 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhak.rishnan) 

74. OA 510/2013 

1-Iasecna@ 1-laseenabi Therakkal 
1 heiakkal 1-louse, Kadamath 

, Data 1t'pfry Operator 
"v i ll age  bweep Panchayath, Kadamath 	 Appticant 

()Adrocate Mr.R.Sreeraj) 

•-: 	 . 

' 	 . 	 . 



Versus 

The Administrator 
Union Territory of Lakshdweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath. 
/\dministration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (IDweep) Panchayath 
Kadama -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat 682 55:6 

The I)istrict Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Program me Officer M.GNREG A 

Kadamat - 682 556 	i Respondents 

(By Advocate: Mr.S.Radhakrishoan (R I-3,5&6) 

75. OA 55712013 

K.V.Naseei' 
Kodavalappu I-louse, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K.P.I)awood 
Ki lappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

/ 	 I he Administiatoi 
4. .iion 1'erritory of Lakshadweep 

I 	
PdnCld)'dtI 

MA 



• 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

Saflyath S 
Cook, Government High School 
Kadarnath 
Residing at Pallam, Kadarnath Island 
Union Territory of Lakshadweep 

2. 	P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

3, 	M.P.Attakoya 
Cook, Government J.B,Schôbl 
Kadarnath 
Residing at Kailiyammakada 
Kadamath Island 

4. 	K.K.Khalid 
Cook, Government J.B.School 
K adamath 
Residing at Biriyommada 
Kadamath Island 

j.Amanulla 
Ook, Government J.B.Schdol 

/ 
esi4ing at Kunnumpura 

ç t1 17 	1Iad.math Island 

/ 
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Ummer P2.1 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

HidayathullaP 
Cook, Government J.B.SchOol 
Kadamath 
Residing at Kadamath Island 

Muhammed Shafi P.P 
Cook, Government S.B.School 
K adarnath 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residi.ng at Puthiyapura 
Kadamath, Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyornmada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Jpartment of Panchayath 

1'1inistration of Union Territory of Lakshadweep 
Iratti - 682 555 

ei 	iead Master 

I 



108 S 
Government J B School 
Kadamath - 682 556 

The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

77. 	th 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Ad\'ocate: Mr.P.V.Mohanan) 

Versus 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

2. 	Vahida 
Marikilam 1-louse, Kavaratti. 

TTTT 

7 	 Habusa  
lachapada, Kavaratti. 	 '. 

4. 1 	aladi i-louse, Kavatatti 
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Muhammed Salih 
Aynepura I-louse, Kavarti. 

Fareeda Beegarn 
Molokepura 1-louse, Kavartti. 

Saleern 
Pallicharn 1-louse, Kavai'atti. 

Bamban 
Nambicharn House, Kavaatti. 

Sayed Abdullakoya 
Chendipura House, Kavaatti, 

Nafeesathbi' 
Pood i yarn 'House, Kavaratti. 

11 	Jarnal.iya•th. 
Thirinipura House, Kavaatti•. 

Fazee1a1eegurn 
Kannipura House, Kav?uiati. 

Ummer 
Thirinikad House, Kavai.tti. 

Firozkan 
AthnacharnrnadaHouSe,IKaVaratti, 

Jaffer 
Marikilarn House, Kavaiati. 

Arnanulla, 
Mela Illam House,. Kav'ratti. 

Sirajudheen 
Molokepura House,Kaväratti. 

18, 	Hiyasudheen 
Charnayathapura I-1ousKavaratti 

Fathahudeen 
Kadapuiathaba House, Kavaratti 

: 

2 	Muneer 
kuttipa 
	 .. . 

1-louse, Kavaiatti 	 - 

T. 
 

• 	..---'- 



Ito 

Ashik 
	

. 

Puthiya Al ikorn House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt I-louse, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 
Beeranthoda House, Kavaratti. 

Muhsin 
Beeranthoda I-louse, Kavaatti. 

Rauf 
Chettipura House, Kavaratti, 

1-lazarath 
Chungam 1-louse, Kavaratti 

Khalid 
Thottathapura House, Kavaratti 

(By Advocate: Mr.K.B,Gangesh) 

Versus 

I.. 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
I)epartment of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555. 

Director of Animal Husbandry 
- 	Department o Animal Husbandry 

Adrninistiation of Union Territoiy of Lakshadweep 

7 	. 	?7:. 'kavaratti - 682 555 
... \. 

\lillage (Dweep) PanchayathKavaratti Island 
/ 7 iepresentcd by its Executive Officer, 

0 ,•  

Applicants 



:11.1 

Pin - 682554 	 Respondents 

(By Advocate: Mr.S.Radhakrishàn) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee H 

Public Library, Kilthan 
Residing at Kilthan 

Smt.SulfaheegUm 
Cook, G.1-l.S Kadmat 	.1 
Residing at Melachetta H .ijumakudi 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohann) 

Versus 

I. 	The Administrator 	S  
Union Territory of Lakshadweep 
Kavaratti-682.555. 

2. 	DirctorofPanclayth, 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kiltha 5n Island 682 557 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

80. O.A601/2013 

Rasheed Koya S.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (I-I), Kiltari Island PO., 
UniOn Territory of.  Lakshadweep Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedhäran) 	S  

S 	Versus 

I' 
/ 	 1nion 1 cii itoly of Lakshadweep, represented by the 

.1 Idministrator, Kavaratt,i Island, Pin - 682 555. 

* i/he Director of Panchayath, Union Territory of Lakshadweep, 

I 
H 



Kavaratti island, Pin - 68;555. 	 S 

The Chaftperson, Villag.(Dweep) Panchayath, 
Kiltan island, Union Teritory of Lakshadweep, 
Pin —682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Teriitory of Lakshadweep, Pin - 682 558. 

The Library and Infornatin Assistant, Pblic Library, 
Ki Itan island, Union Tetitory of Lakshadweep, 
Pin - 682 558. . 	, ,• 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2, 4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb: Harnzath, 
Sara Manzil I-louse, Agatti. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the UriionTerritory of Lakshadweep, 
Kavai'atti-682 555. 

Director of Panchayats, 
Depai'tment of Panchayas, 
Administration of Union..Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of'Educatioii,Administration of the 
Union Territoiy of Lakshadweep, Kavaratti, 
represented byits Directo.rT682 555. 

Village (Dweep) Panch,aa; 
Agatti Island, represented b'its Executive Officer, 
682 554. 	 :. 

(By Advocate: Sri S. Radhakrihnan) 

Q') 	('A II101 

Applicant 

Re 5 O n dents 

	

.-',-.,.- 	.••,i- 	 ,.J_•)I ..0 I ..) 

	

•' N1S Ip 	• 	 •• 

Fathahudheen K P , aged 40 yeai s, S/o. Sayed Muhammed Koya, 
-. 	Kattmpal1i House, Agatti 
\• 

iYounis, aged 3.1 years, S/. Abdulla, Mariyathoda House, 

1 ' 

/ 



K.M. Shahida, aged 40aes, D/o. Kasmi, Kuttiyarn 
Mukriyoda House, Agãti. 

K.M. Arnina, aged 46ars,  D/o. Abdul Rahrnan, 
Kuttiyam Mukriyoda Idüse, Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of thélUnion  Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
DirectorateofHea1tli Services, 
Kavaratti - 682 555.. 

MedicalOfficer.in char.g 
Commürity Health Ceffie, Agatti— 682 553. 

Medical Officer in Chè; ajiv Gandhi Speciality Hospital, 
Agatti— 682 553. 

Village (Dweep) Panch'à, Agatti Island, represented by its 
Executive Officer, 682 551 	 Respondents 

(By Advocate: Sri S. Radhakrishnãn) 

83. OA 791/2013 

Fareeda Beegurn MI., Meppada 111am, 
Agatti Island 	

I 

(By Advocate: Sri K.B. Gangesh) 

Versus 

Applicant 

 

I. 	The Administrator, 
Administration of the 'Uni6 ri Territory of Lakshadweep, 

-j  Kavaratti-682 555. 

2 	Director of Panchayats, 

\ Department of Panchayats, 
Administration of Union. Territory of Lakshadweep, 

/ 	I Kavaratti - 682 554 

N 

 



S 
Project Manager, Desiccatd Coconut Powder Unit, 
Lakshadweep Development Cprporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (AdrnrL),Lshadweep Development 
Corporation, Kavaratti - 68254. 

\/illage (Dweep) Panchayät, 
Agatti Island, represented byit Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, S/o Kasmi.. M.P., 
\'aliyapura House, Kilthan Island P..O 
U.T. of2  Lakshadweep; 	. 

(By Advocate: Sri P.N. Mohanan) :  

Versus 

The Administrator, 
UT of Lakshadweep, 	1 
Kavaratti-682 555. 	L 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lakhadweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682556. 

•. 	 . Rfr - j 
85. 	0A880/2013 	. 

MuthukoyaN.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshd ;eëp-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Applicant 

Respondents 

Applicant 

1' 71 

	 Versus 

,. 	 nion Territory of Lakshadweep represented 
the Administrator 

avaratti lsland 	682 555 



 Director of Panchayath 
Union Territory of Lakshadw'eep 
Kavarattj Island —682 555 

 The Senior Admjnjstratjvé 	fflcer 
Education (District Parchth) 
Union Territory of Lakshayeep 
Kavarattj Island - 682 555,.. 

 The Principal 
Government 	Senior Seco646-y School 
District Panchayat, Kiltan Jiãnd. 
Union Territory of Lakshadveep 682 558 

(By Advocate: Mr.S.Radhakrishn) 

86. )A 898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta House 
Chetlat Island 
Union Territory of Lakshaàeep 682 554 

(By Advocate: Mr. Shabu Sreedhar)i. 
1: 

Versus 

Union Territory of Lakshadeëp represented 
by the Administrator 
Kavarattj Island - 682 555 	rc} 

The Director of Panchayath 
Union Territory of Lakshadp 
Kavaratti Island - 682 555 

The Senior AdministrativeOfficer 
Education. (District Panchayath) 
Union Territory of Lakshadep 
Kavaratti Island - 682 555 

• 	 . 	 . 

The Principal 
Government Senior SecondthySchobl 

. T Ditrict Panchayat, Chetlat sIand 
l 4Jnioeriitoiy olLakshadweep 682 554 

(ByA1vdc 	r. S. Radhakrishnan) 

( 	 I 
I 	- 

- 

Respondents 

Applicant 

Respondents . 



87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 	 Applicant 

(By Advocate: Mr.K.B.Gangèsh) 

Versus 

I. 	The Administrator 
Administration of the UniOn Territory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub Divisional Office 
Kalpeni Island 682 554 

The Director (Rural development) 
Department of Rural Development 
Administration of the Union Territory 
of Laksl -iadweep, Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

88. 0A905/2013 

I. 	Abdul Khader C. 
Chekkiriyarnrnada House 
Agatti Island 

	

2. 	t3urJa111harTP 
Thekiapura House 
Agatti Island 	 Applicants 

(By Advocate: Mr.K.B.Gangesh). 

Versus 

	

1. 	The Administrator 
Administration of the UnièhTerritory of Lakshadweep 
4(avai.atti Island —682 55 

2 . 

"%- YD-ii-e'ttor of Panchayaths 
Department of Panchayaths 
)dministiation of the Union Territory of Lakshadweep 

avratti Island - 682 555 
.. 	/ 

/ 	 . 



AAT 

Project Manager 
Desiccated Coconut Poder Unit 
Lakshadweep Developirit .Cprporation Limited 
Agatti, Kavaratti - 682.555 

The Deputy Director (Açl'nr) 
Lakshadweep DeveIoprrènt Corporation 
Kavaratti - 682 555 

Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682.53•.., 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

1 	Safiyullah K C 
Kuttiyachada House 
Kalpeni Island 

.. 1 r. 
:1 

SaifullaM.l 
Melaillarn House 
Kalpeni Island 

Kunhikoya M.V 
VIathil Valiyarnmada House 
Kalpeni Island 

,.1 

Kidave K.O 
Kakkachiyoda I-louse 
Kalpeni House 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) . 

Versus 

I. 	The Administrator 
Administration of the Un.On Territory of Lakshadweep 
Kavaratti Island - 682 555 

2. 	Director of Panchayaths 	
0 

Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island —682 

3 	L;kshadweep Building Development Board 
' Union Territory of Lakshadweep 

Kavaratti iepresented by its Secretary - 682 555 
• 	

0 	 0 	 '•' 	 •• 	 - 

0 • 	.J 	 • 
i) 



'The Technical OfIcer. 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represeniedby its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyai. 1-louse 
Androth Island 	. . 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

:y 
Mohammed Fathahulla 	: 
Karachetta 1-louse 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I . 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

2. 	Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavararti Island - 682 555 

Applicants 

S 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavararti represented by its•Secretary —682 555 

' TheTechnical Officer 
1a.kshadweep BuildingIIvelopment Board 
Andioth Island - 682 554 	. 



•1i9 

Village (Dweep) Panchayath 
z\ndroth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salarn N.P 
Casual Labourer 	- 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer .. 
Power House, Kalpeni 
Residing at Chakakeel iHo6se 
Kalpeni., Union Territory. d-f Lakshadweep 

P.Mohamrned 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

	

I. 	Union of India representdbi the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDe!hj—j1000i 

IS T,% 

0  f 

AM 

The Administrator 
ion Territory of Lakthadwéep 

varatti - 682 555 

utive Engineer 
rtrnent of IElectriciy 
ratti, Union Territor' of Lakshadweep 

Pe 



12L0  

4. 	Junior Engineer, 
	 S 

Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R24) 

92. 	OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

V eisu S 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Applicant 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

1. 	Akathar Ahammed K.K 
Internal Inspector 
Agricdtural Department, Kalpeni 
Kunnamkujan-i House 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohammed lqbal KPV 
Internal Inspector 

	

• ,7 	 -4gricu1tural Department, Kalpeni 

	

/ •;\ 	 NIS 'i 
	nipavavaliyarnmava House 

• 	\ .. 'llpeni Island 

	

/ 	 eiiitory ofLakshadweep 

I 	•;J'' 	

I) 

1j 
11/ M 



	

03. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
K.alpeii Island 
Union Territory of Lalshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchàyath 
Departmeht of Panchayath 
Administration of Union Territory of Jakshadweep 
Kavatti —682555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —.682557 

Chief Executive Officer 
District Panchayath 
Kävaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Ka 1 pen i. 
Residing at Chemmanam Pally House 
Kalpen i 

(By Advocate: Mr. l-Iariraj M.R) 

Versus 

Applicants 

Respondents 

App! icant 

/ -STp' l;heJJnion of India 

	

I 	 P 

	

/ 	 1eprented by the Secretary to 

	

><, 	&verriment of India, 
NiistryofHome Affairs 

	

11 	 J  e - 

	

'. 	!NwDeIhI - 110 001. 
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The Administrator 
	

. 

Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 

(By Advocate: Mi'. S. Radhakrishnan for R2-4) 

Respondents 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

direction to the respondents to regularize their services. In the case of a 

1elrs who haben retrenched on completion ol the period of engagement, 

f 	th 	ayèr is for issue' direction to re-engage them. 
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The short question that arises for cQnsideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. A'aderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various I-ugh Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have, been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

-- . 
Secretary, State of Karnataka & Others Vs. Umadevi and Others - 

: 	
006) 4 SCC 1. 

2. 	w1e of Rajsihan Vs. Dava Lot - (2011) 2 SCC 429. 

.......... 



Saiva Prakash and Others l's. Slate of Bihar and 0/hers - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R. N. Nanjunclappa Vs. f. TI? imm iah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

State ofKerala Vs. Valsamma - 2012 KLT294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Mcasures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997,   2 of the 

'clpplicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

undergone. However, in those cases also, no material has been 

pceel 'before us in suppoit of the above contenuon Similaily it is not JIII 

disi,te that such engagements were not made against sanctioned post.s In 

.\ 	sh, tis process of casual engagement on daily wage basis for 89 days 
/ 

- --' 	 / 
'-'."' 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's chojce for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants befoi'e us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

_uestion of regularization of the services of such irregularly appointed 

be considered on merit in the light of the principles setlëd. by 

, pçx Court in the cases in S.V.Narayanappa --All? 1967 Sc 1071, 

R.V4ijundappa -- (1972) 1 scc 409 & B.N.Nagarajan — (1979)4 SCC 
I ,- 

s a one time measure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which i sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made tbr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, ills imperative that the same must be done within the 
Jhur corners of the delegated power by the authority 
concerned. 

In the above case (1-larminder Kaur), the appellants were school 

teachers and they were' appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would, not have 

any claim for ad-hoc/regular appointments available in the Ins'titute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he.d that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

of the admitted position that 800 posts of teachers were lying vacant, 

QAx Court expressed the hope that the plight ol the appellants would 

als6'b taken into account by the administration and consider the 

desjiabiiity of relaxing the age-limit provided in the Rules 

• 	 . 	 • 	 .' 	 ' 
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1613. In Nanjundappa (Supra),'the Apex Court had held thus:- 

"I/the appointment.itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Ratfication or regularizütion is possible of an act which 
is *ithin the power and p1ovince of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases i' that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days: It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

it apears that many of them have been allowed to continue. Many of 
\N5T 
—eiliave been engaged in one scheme or the other sponsored by the 

/ C@nf tl Government or in some such other schemes or programmes floated 41 
U 1 

byi4 	drninistration on its own by utilizing the funds availab1e with it. 

dinistration or Village (Dweep) Panchayats have not come ut 'ith 

XT 



any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departmePts, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no club. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to madmum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants ;have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no.jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India .  
01 

the Lakshadweep Administration in granting them temporary status 
PA 

the Scheme for Temporary Status & Regularization introduced by 

s 	thjJiionof India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

al 

 

',fl7 

that the upkeep, maintenance and distribution of the drinking water 



• 
to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the ,Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel &, Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998.and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
scheme. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pens ion would ensure that 
appropriate legal and ieéhnical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
th?. regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d,) No casual workers, including the applicants, who are in the 
seri.'ice of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
'qr fresh recruits without considering them for the grant of temporary 

ts if eligible as per the scheme. 

Q /1 

/ 

:1 
	

leIivision Bench of the High Court while allowing the Writ 

:et1t1n fiI'd by the Administration noticed that another Bench of this 

N 



Tribunal in Original Applications'N6.1297& 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully peru'sed the pleadinEs and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to. be appointment orders and the subsequent service 
certficates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved• by the 
Lakshadweep Administration ...... . ... ...... 

In the case on hand the applicants were not employed against 
any posts sanctioned by lie administraiioii and that would make a/l 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned 'by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the UT Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

998 were also dismissed by a common order following the 

. 	ecn \nentioned supra. This order was also confirmed by the High 
- 

y/in,5D.P.No,35l64/2O0l. 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
caual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200I stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Stangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

"Equations of power have changed after the last Panchayat elections Some 

ooders of appointments were cancelled by the successor Committee 

in ccffic 	these Panchayats More importantly, fresh engagements are 

bein 	nade 	on 	political 	basis 	and 	some 	of 	the 

disengagments/retrenchments also have political colours 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses, contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are.in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadveep 

Panchayat Regulations', 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

contends that once the Administration sanctions 'Grant-in-Aid", it is 
\- 

fOr.-. 'I'the Panchayat to execute the various works like 	road 

construcion/repa1r/ma1ntenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going, by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

28, Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

29. The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be aftowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

11 'periods ranging between 5 to 10 years Fhere are only very few who have 

been working for 2-3 years or less Most of them are still continuing on the 

b'àsis of interim orders passed in these cases 



1-1 	 .34 

30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4" June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/ITI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

.. 	 Those who have been engaged under one scheme or the 
- sqthêr (other than those who have been engaged under the Mahatma 

i national Rural Employment Guarantee Scheme (MGNREGS 
o1 shprt), but not those who come within (a) or (b) above. 

/•' 	 / 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
hotice is that if the casual labourers sought to, be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged 'tinder the MGNRGS could be disengaged 
as in their case the, scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and héréagain, fter giving them a notice of two 
weeks before disengagement 

In respect of (C), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disetigagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a),  their services as casual labOurers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in QA No,. 
507 012013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be/TI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categoriie the 

labourers group-wise as delineated in the above interim order Thereafter, 
,. 
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1 employees were sought to be disengaged. UnderstandablyalI these 

çes who faced the threat of disengagement have approached this 

and those Original Applications are also included in this bunch of 

appears that the Administration has also sought to rely on the 

iT11. 



judgment of the I)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the eatena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by, the Apex Court that there is no room for any 

sympathy for such casual labourers even if' they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

ore than a decade or two. Similarly, the plight of those employees 

ye been working on casual basis for the last S to 10 years is also 

( 	f i4iy pitiable I hese employees, in our view, are entitled to get the 
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benefit of relaxation in age and other esential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating: to all these employees who have been toiling 

for years together on casual basis withutmost compassion, and give them 

the benefit ofrelaxation in age, educational qualifications etc. while making 

regular recruitment. 

Original Application Nos. 212, 266, 268 1 299, 325, 347, 3541  3661  

372, 380, 488., 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shall remain extended till 

April 4,2014, I 

-- 	 __ 

KGEORGM JOSEPH 	 JUST1Ct A.K.BASIIER 
ADMINITkATJVE MEMBER 	 JUDICIAL MEM]3ER 

aa
, .?. 

• - • . 

CERTWiEU1  TUE C0P 
,I i2,i)'. 

.1 	1 

• 	
I spctlon Officer (Jud1 
/ 

"-'UV r--, •  . . 
• •J 	;.,. 	.,'_•' - 

• -• 	- 


